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PREFACE 

I, the Chairman, Standing Committee on Agriculture having been 
authorised by the Committee to submit the Report on their behalf, present 
this First Report on Demands for Grants of the Ministry of Agriculture 
(Department of Agriculture & Cooperation) for the year 1996-97. 

2. The Standing Committee on Agriculture is constituted on 
2nd August, 1996. One of the functions of the Standing Committee as 
laid down in Rule 331E of the Rules of Procedure ,md Conduct of Business 
in Lok Sabha is to consider the Demands for Crants of the concerned 
Ministries/Departments and make a Report on the same to the Houses. 
TIl(' Report shall not suggest anything of th(' nature of cut motions. 

3'. Thc Committee took evidencl' of the representatives of the Ministry 
of Agriculture (Department of Agriculturl' & Coopl!ration) on 13th August, 
19%. The Com mittel' wish to ex press their thanks to the officers of the 
Ministry of Agriculture (Department of Agriculture & Cooperation) for 
placing before them, the material and information which they desired in 
connection with the l'xamination of Demands for Grants of the Ministry 
for the year 1996-97 and for giving evidence belore the Committee. 

4. The Committee considered <U1d adopted the Report at their Sitting 
held on 26th August, 1996. 

NI':v" DEI.HI; 
26th AlISII~~1996 __ 
4 Rlwdra, 1918 (Saka) 

SANTOSH KUMAR GANGWAR, 
Chairman, 

Stilndillg CO/wllittet' O/'l AgriclIlture. 



CHAPTER I 

INTRODUCTORY 

1.1 Agriculture sector is central to all strategies of planned economic 
development in India. This sector provides foodgrains to the population 
and raw material to the major industries. About two-thirds of the 
country's population depend upon this sector for their livelihood. 
Accordingly, a very high priority has been accorded to the agriculture in 
the Eighth Plan. The strategy for agricultural development in the Eighth 
Plan aims at not only achieving self-sufficiency in food but also generating 
surpluses of specific agricultural commodities for export. There are 
striking regional and crop imbalances. Productivity varies considerably 
from region to region and crop to crop. During the Eighth Five Year 
Plan, increased efforts are being made to spread the benefit of Green 
Revolution which was hitherto confined to the north and north-west, to 
other parts of ~he country, more particularly the eastern and north­
eastern region which has abundant rainfall, fertile soil and unlimited 
scope for development of agricultural and horticultural crops. 

1.2 Keeping in view the increasing population, which has been 
estimated as 941 million and 1102 million by the years 1997 AD. and 
2007 A.D. respectively as also the estimated foodgrain requirement for 
1997 and 2007 as around 208 million tonnes and 283 million tonnes 
respectively, the Eighth Plan document has stressed the need for devoting 
greater attention and resources to the development of rainfed areas and 
to the efficient use of the created facilities of irrigation. Thus, the strategy 
of the 8th plan is to develop agriculture through the development of 
minfed area which would, on the one hand meet food grain requirement 
and on the other reduce regional disparity. 

Thrust Areas of Eighth Plan 

1.3 The major areas identified for concentration of efforts in the Eighth 
Plan relate to: 

(i) Improved productivity and production of food grains and other 
important agricultural commodities. 

(ii) Continuation of efforts initiated earlier to reduce regional 
disparities in growth, and developing areas of untapped potential 
in the eastern hilly rainted and drought-prone areas. 
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(iii) Bringing about integrated development of rainfed areas. 

(iv) Diversification of agriculture into the higher value generating 
farming systems such as horticulture, fisheries etc. 

(v) Efficient delivery of inputs and services to farmers with special 
focus on environmental considerations. 

(vi) Promoting value addition in agriculture and a concerted thrust 
on increasing processing, marketing and storage facilities. 

(vii) Revitalising the cooperatives for providing credit, inputs and 
extension support and also marketing and processing. 

(viii) Accelerating and developing the rainfed and irrigated horticulture, 
floriculture, aromatic and medicinal plants with full back-up 
support of processing and marketing both in domestic markets 
and exports. 

1.4 An outlay of Rs. 7,400 crores has been made in the Eighth Plan 
for the Department of Agriculture and Cooperation for Central Sector 
and Centrally Sponsored Schemes. 111e following details shows the Eighth 
Plan outlay and expenditure during the last four years and the proposed 
allocation for the year 1996-97:-

(Rs. in crores) 

Years Outlays Expenditure 

1992-93 1,050.00 912.85 

19lJ3-94 1,330.00 1,090.12 

1994-95 1,404.00 1,265.01 

1995-96 1,489.00 1,522.23 (anticipated exped.) 

1996-97 2,590.95 (proposed) 

Total 7,380.lJS 

1.5 The focus of development during the terminal year of the 8th 
Plan period i.e. 1996-97 would be on:-

Accelerating agriculture production; 

Diversification of agriculture and giving a fillip to the horticultural 
development programmes; 
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Increasing investment in infrastructutal dev~lopment, value 
addition and post harvest technology; 

Greater institutional support for accelerating flow of credit and 
other essential inputs. 



CHAPTER II 

AN OVERVIEW OF THE DEMANDS 

2.1 The Department of Agriculture and Cooperation have proposed 
the following Demands for 1996-97:-

Classification 

Charged 

Voted 

Total 

Classification 

Charged 

Voted 

DEMAND NO.1 

Plan 

37.01 

926.97 

963.98 

DEMAND NO.2 

Plan 

60.94 

462.33 

(Rs. in crores) 

Non-plan 

2267.19 

2267.19 

Non-plan 

7.00 

2.2 The total of both the Demands on Plan side is Rs. 1487.25 CfClres 
which includes Rs. 117.95 crores which is a charged expenditure. Thus 
the voted expenditure is Rs. 1389.30 crores. The total of both the Demands 
on Non-plan side is Rs. 2274.19 crores which is a voted expenditure. 

2.3 The following are the details of Budget Estimates, Revised 
Estimates and Actuals from 1992-93 in respect of both the Demands:-

BUDGET ESTIMATES, REVISED ESTIMATES AND ACTUAL 
FROM 1992-93 ONWARDS 

Years 

1992-93 

1993-94 

1994-95 

1995-96 

1996-97 

Budget Estimates 

Plan Non-plan 

104':1.75 1848.55 

1330.00 713.39 

1419.00 380.86 

1605.00 546.31 

1487.25 2274.19 

Revised Estimates Actual 

Plan Non-plan Plan Non-plan 

1272.90 2197.04 1214.70 2195.19 

1327.14 1354.63 1181.95 1235.48 

1472.22 916.63 1272.31 910.31 

1333.00 674.97 1235.41 648.61 

4 
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2.4 An outlay of Rs. 7400.00 crores has been provided for the Central 
and Centrally sponsored schemes of the Department of Agriculture and 
Cooperation for the Eighth Five Year Plan period keeping in view the 
importance of the Agriculture. 

Sector-wise allocation of the Plan outlay is given below:-

(Rs. in crores) 

1 2 3 

J. Agriculture Census 18.00 

2. Cooperation 900.00 

3. Credit 650.00 

4. Crop Oriented Programmes 1000.00 

5. Extension 40.00 

6. Fertillisers 80.00 

7. Fisheries 400.00 

8. Horticulture 1000.00 

9. Agri. Implements & Machinery 63.00 

10. Plant Protection 100.00 

11. Planning 0.10 

12. Rainfed Farming 1100.00 

13. Seeds 200.00 

14. NDM 9.00 

15. Agricultural Statistics 89.90 

16. TMOP 950.00 

17. Soil & Water Conservation 800.00 

Total 7400.00 
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2.5 The Sector-wise Annual allocation of the Eighth Plan outlay is 
given below:-

51. Name of 8th Plan 1992-93 1993-94 1994-95 199~-% 1996-97 %of col: 
No. Division/Scheme outlay (4-7) in CoL 3 

2 3 4 5 ~ 7 R 9 

I. Agricultural Census 18.m 3.00 9.42 2.00 1.80 5.00 117.84 

2. Cooperation 900.00 154.00 168.00 180.00 212.00 130.15 17.87 

3. Credit 650.00 91.30 130.00 151.00 175.00 280.00 127.27 

4. Crop 1000.00 200.40 190.UO m.JO 192.50 143.00 72.1 

5. Extension 40,(Xl 10.00 15.00 16.00 13.lXl 15.50 3HH.62 

6. Fertiliser 80.00 7.85 10.00 10.00 18.00 16.00 77.31 

7. Agri. Implements ,. 
Machinery 63.00 7.50 14.00 14.00 10.00 20.00 103.9~ 

8. Fishrries 400.00 60.UO 97.00 95.m 93.05 86.55 10790 

9. Horticulture 1000.00 65.1X) 130.UO 184.00 214.00 191.56 7840 

10. Plant Protection I(XJ.(XI 14.75 19.50 19.60 24.10 33.89 119.94 

11. Rainfed Fanning 
System 1100.00 164.00 210.00 200.00 190.00 19O.oJ 80.72 

12. Seeds 20000 50.00 42.27 35.86 16.00 30.00 87.36 

13. Deptt. of Economic 
State &0 Planning 90.00 14.00 16.63 17.m 18.65 22.00 97.97 

14. Soil and Water 
Conservation 81XJ.00 90.00 123.00 120.00 125.00 121.00 58.50 

15. TU&OOP 950.00 115.60 15!.60 179.45 179.40 176.40 K4.46 

16. NOM 9.00 0.05 1.10 110 2.00 2.1Xl 69.44 

17. Trade (SFAC) 1.00 2.00 5.1Kl 

18. Secretariat 
Economic 
Services 0.00 1.90 2.38 2.89 2.60 3.20 

19. State Plans 16.00 16.00 16.00 
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2.6 The total Plan budget allocation for 1996-97 is about 1.69% of the 
total Plan budget of the Central Government of Rs. 87,086 crores. When 
it was pointed out to the Department of Agriculture and Cooperation 
that the total Plan budget allocation of the whole of Central Budget is 
decreasing and the Committee had desired in their 7th, 19th 24th & 31st 
Reports for ii suitable increase in Plan allocation to be made in future, the 
Department has in a written note replied that the Department of 
Agriculture and Cooperation had brought the recommendations of the 
Committee to the notice of the Planning Commission as well as Finance 
Ministry with a view to seeking higher budget outlay and higher Plan 
allocation respectively. A higher plan allocation was proposed by the 
Department for Central Sector and Centrally sponsored schemes for 
1995-96 but Planning Commission did not meet the full demand in their 
allocations because of overall rt~source constraints. 

2.7 In a written reply furnished to the Committee the Department 
has slated that "the Projected demands for Agriculture for 1996-97 was 
Rs. 2590.75 crores. However, during the Plan discussions, the Planning 
Commission reduced the allocation to Rs. 1725 crores. At the time of 
budget formulation, this was further reduced to Rs. 1471.25 crores. The 
matter has been taken up at the level of Agriculture Minister with the 
Prime Minister for increase of allocation for Agriculture". 

2.8 Pertilining to th(' comments of Planning Commission and Finance 
Ministry, the Department has stated as below:-

"It may not be proper to compare the budget allocation of the 
Deptt. of Agri. & Coopn. as a proportion of the total Central Plan 
outlay. it should rather be examined in the context of the proportion 
of total gross budgetary support of all Central Ministries! 
Departments. According to the Planning Commission, the Plan outlay 
of the Department of Agriculture and Cooperation as a proportion of 
total Central Gross budgetary support has remained constant about 
5°;', Sillet' 1991-92. They have also mentioned that except for 1993-94 
the Plan Outlay at the RE stage was increased every year since 
1991-92. 

The matter has also been brought to the notice of the Finance Ministry 
who have mentioned that since the observations of the Committee 
relate to Plan provision, the Department of Agri. & Coopn. may please 
see for Planning Commission's comments in the matter." 

2.9 The Committee observe that the total Plan budget allocation of 
the Department of Agriculture and Cooperation has been decreasing 
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year after year as a proportion of the total Central Plan budget for all 
the Ministries and Departments. In 1991-92 the percentage of the total 
Central Plan allocation in favour of Agriculture and Cooperation was 
2.6% which has come down to 1.69% in 1996-97. Despite the 
Committee's recommendation in its 7th, 19th, 24th & 31st Reports for 
a higher allocation it has been slashed down considerably at the time 
of budget formulation. The Committee are very much perturbed by 
this trend in budget allocation for a vital sector like agriculture. Neither 
the Planning Commission nor the Ministry of Finance has paid serious 
attention to these recommendations of the Committee. The allocations 
for the Department of Agriculture & Cooperation of Rs. 2590.75 crores 
for Central Sector and Centrally Sponsored Schemes during 1995-96 
have been slashed dQwn to Rs. 1725 crores by the Planning and at the 
time of budget formulation this was further reduced to Rs. 1471.25 
crores by the Finance Ministry. The Committee are constrained to 
observe that such a step on the part of the Planning Commission as 
well as the Ministry of Finance towards the agricultural sector which 
is the prime concern of more than two-thirds of the country's population 
would most certainly decelerate the process of development in the 
field of agriculture as the ambitious targets envisaged in the Eighth 
Plan cannot be achieved in the absence of the matching financial outlays 
every year. The Committee feel that the strategy of planned 
development would lose all its meaning, if the flow of funds to this 
vital and basic sector is throttled, as the growth of all other sectors of 
the economy is inextricably linked to the growth of the agricultural 
sector. The Committee, therefore, reiterate its demand that the Planning 
Commission and the Ministry of Finance should make higher 
allocations for the agricultural sector at the Revised Estimate stage for 
1996-97 and also during the Ninth Plan period. 



CHAPTER III 

PULSES 

3.1 With a view to provide an impetus to production of Pulses, a 
National Pulses Development Project has been put in operation since 
1986-87. The project is being implemented in 25 States and one Union 
Territory (A&N Islands) covering 224 districts. The main objectives of 
this project was to increase the area under pulses by popularizing the 
cultivation of summer pulses in irrigated areas also raising the Productivity 
per unit area through adoption of improved production technologies in 
rainfed areas. 

3.2 The VIII Five Year Plan outlay is Rs. 189.60 crores. The year-wise 
Central allocatiun and releases made are indicated beluw:-

(Rs. in I.dkh) 

Years Allocation Releases 

1992-93 2538.00 2320.00 (included SFPP) 

1993-94 2800.00 2508.00 

1994-95 3600.00 1857.00 

1995-96 3438.00 3334.00 

1996-97 3436.00 

Total 15812.00 10019.00 

3.3 All India Area and Production of Pulses are given as under:-

Years 

1990-91 

1991-92 

1992-93 

1993-94 

1994-95 

1995-96 

N.A. : Not Available 

Area 
(M.Hacts.) 

24.66 

22.54 

22.36 

22.25 

23.17 

N.A. 

9 

Production 
(M. Tonnes) 

14.26 

12.02 

12.82 

13.30 

14.12 

14.97 (likely) 
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3.4 However, despite the fact that under the purview of technology 
mission 14.26 million tonnes was recorded in 1990-91 and a targeted 14.7 
Million tonnes are expected in 1995-96. 

The details of budget allocation and expenditure of this secheme is 
as follows :-

1'192-93 19'1:1-94 1'1'i4-95 1'195-96 

Nun. of lhe Approwd AcIUAI Shorl Approv.d Actual Shorl Approv«l Actual 5hort Approved Actual Shorl 
Scilom. OulilY E.ptndJ· 1.11 Ouu.y hptn· !ali Outlay Elptn· . fall Oullay bptn· 1.11 

lure diture dilufe dilurt' 

Nl'l>l' 25.3R 2.120 2.18 2R.00 25.00 2.02 ~ •. OU iH.57 17.4:1 30R :13.39 1.00 

Keseilf\,:h find 2.96 0.40 256 1.00 1100 050 1.00 HI 059 1.00 U.sO 0.50 
Uevelupment 
nf Post Harvest 
lechn~)I()gy in 
Pllhi~ 

3.5 Out of Rs. 1.00 crores for Research and Development in Post 
harvest technology only Hs. 50.00 lakhs have been spent in 1995-96. The 
reason for shortfall as stated by the Department is due to non suitability 
of Research proposals to be supported under the scheme. So far as 
physical target and achievement under the follOWing components such 
as: 

(a) distribution of certified seeds, 

(b) Purchase of breeder seeds and production of foundation seeds, 

(c) Organisation of Block Demonstration and 

(d) lPM Demonstration are concerned the achievement is very less. 
Explaining the reasons for lesser achievement of targets against each 
components the Ministry in its written reply has stated that: 

(a) Distribution of certified seeds-

"TI1e cumulative target for last 3 years for distribution of certified 
seed of pulses was 4,71,875 quintals against which the actual 
distribution was 4,61,886 quintals. The achievement was about 98%. 
Some seed is also used for distribution of seed-minikit and Block 
Demonstration." 

(b) Breeder and foundation seed-The lCAR has the responsibility of 
producing breeder seeds of different varieties of pulse crops. The 
multiplication of foundation seed from the breeder seed is the 
responsibility of National Seeds Corporation (NSC) and State Farms 
Corporation of India (SFCI) at the national level and by the State 
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Seeds Corporation at the State level. The shortage in achievement of 
targets has been primarily due to the following reasons:-

(i) Due to varietal mismatch, the multiplication of breeder seed into 
foundation seed of desired variety is not proportionate and 
adequate. 

(ii) Inability of the State Governments to lift the allocated quantity of 
the breeder seed which results in adequate multiplication of 
foundation seed. 

(iii) The State Seed Corporations find the multiplication of pulses 
seeds less remunerative due to low multiplication ratio and 
rejection of seed plots. Hence, they do not take it up as a 
commercial venture. 

(iv) Production in uncertain conditions leading to crop failure, disease 
and pest attacks and loss of production in unirrigated areas, etc. 

(c) Block demonstration-The achievement in respect of block 
demonstrations has been about 80%. The reasons for shortfall have been 
limited availability of certified seeds of desired variety of pulses, delayed 
supply and availability of inputs and delayed release of fWlds by the 
State Governments to the field functionaries. Besides, the targets have 
been increased substantially every year. 

(d) Integrated Pest Management (IPM)-is a new concept and the 
awareness to the field functionaries and the farmers is inadequate. Crop­
pest specific IPM technology has not been fully developed. Inadequate 
availability of bio-agents and trained persOlUlel to conduct the IJ'M 
Demonstrations. 

3.6 It has been further stated in the consolidated note of the 
Department that the major constraints in Pulses Production are cultivation 
on marginal and sub marginal lands, dependence of rains, Jack of 
application of production inputs, lack of genetic break through and 
susceptibility to pests and diseases. As and when irrigated facilities 
develop there is diversion of area from Pulses to more remunerative 
crops because farmers do not get due return out of it. 

3.7 Because of the strategy of multiple and inter cropping contained 
in the National Pulses Development Project, this appears to be a good 
alternative for increasing the area under the Pulses cultivation and also 
the yield per unit area. However, the Committee are of the view that 
the area under Pulse cultivation has been steadily going down and 
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giving way to highly profitable, irrigation intensive crops. There is a 
certain amount of defraction in the attitude of the Government in 
dealing with pulses. Although the Government has identified the 
major problems affecting the pulses production, no proper strategy has 
been evolved to address them. In the opinion of the Committee, the 
major problems are (i) diversion of area from pulses as and when 
irrigated and (jj) lack of genetic break through. The Committee feel 
that to tackle the problem of diversion, the Government must formulate 
proper price policy which must include price support operation for 
pulses so that cultivation of pulses would become an attractive 
proposition for the farmers. To take care of the problem of lack of 
genetic break through there should be greater co-ordination with the 
scientific institutions/organisations so that greater efforts are made in 
the field of genetic research in pulses. The Committee feel that these 
two areas should receive much more attraction than what the 
Government has been able to give so far. 

3.8 The Committee has noted that despite the pulse production 
programme having been undertaken on a mission basis, there is no 
appreciable increase in the productivity of pulses. The shortage of 
pulses led to decreased per capita availability and at the same time 
soaring prices making it difficult for the common man to be able to use 
pulses in their diet. 

3.9 From the reply furnished by the department regarding shortfalls 
in the achievement of various targets such as distribution of certified 
seeds, the Committee note that due to varietal mismatch the seeds of 
desired variety could not be multiplied in sufficient quantities. The 
State Governments did not lift the breeder seeds resulting in inadequate 
multiplication of foundation and certified seeds and the state seeds 
corporations find the multiplication of pulses seeds less remunerative. 
The Committee would like to know as to what steps the department 
would take to rectify these bottle-necks in future. The Committee also 
note that under block demonstration the achievement has been to the 
extent of 80'Yo and would like to be informed about the impact of these 
demonstrations on the productivity of pulses. 



CHAPTER IV 

NATIONAL WATERSHED DEVELOPMENT 
PROJECT FOR RAINFED AREAS 

4.1 National Watershed Development Project for Rainfed Areas was 
restructured during VIIIth Plan with 100'X, central assistance (75% grants­
in-aid and 25% loan) Eighth Plan outlay is Rs. 1090.00 Crores. This 
project aims at restoring ecological balance in degraded and fragile rainfed 
eco systems and promoting diversified farming systems to enhance the 
income levels of farmers and village communities on a sustainable basis. 

4.2 Under this project, each block where less than 30% of the arable 
area is under assured means of irrigation is being taken up for 
development in micro-watershed of 500 to 5000 hectare area on a project 
basis for development. In all the 25 States and 2UTs, 25S0 micro-watershed 
have been identified in 115 agro-climatic zones for development during 
VIIIth Plan covering area of about 28 lakhs hectare. 

4.3 The Project envisages treatment of arable and non-arable lands as 
well as drainage lines for conserving soil and water by using low cost 
measures with higher reliance on vegetative measures. 

4.4 The project is being implemented through the active participation 
of the watershed community in the project planning, implementation, 
monitoring and evaluation. from each village five contract farmers (called 
Mitra Kishans) have heen selected to form a core group of farmers for 
acquiring new skills and knowledge for further dissemination to other 
farmers. One of these seltxted farmers is an educated landless agricultural 
labourN called "Gopal". 
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4.6 The VIIlth Plan approved outlay for National Watershed 
Development Project for Rainfed Areas is Rs. 11 ()() crores. The total actual 
approved outlay during the period 1992-93, 1993-94, 1994-95 and 1995-96 
is Rs. 755.50 crores. The actual expenditure during the corresponding 
year is Rs. 596.17 crores leaving a balance of Rs. 159.33 crores. 

4.7 Regarding physical target and achievement, the Department in its 
consolidated Notes on Demands for Grants (1996-97) has stated that year 
wise target has not been fixed. 

4.8 With regard to the reasons for not fixing the year wise target, the 
department in its written reply has stated that: 

"Under NWDPRA, in a given watershed, various conservation 
measures in the upper, middle and lower reaches of drainage-lines 
and of non-arable area, and measures like contour vegetative hedges, 
filter strips and gully control in arable areas are undertaken in a 
sequential manner. Generally conservation measures are followed by 
production measures like over-seeding of grasses, shrubs and trees 
in non-arable areas, and agro-forestry, horitculture, fodder cultivation 
and crop demonstration in arable areas so as to saturate the watershed 
in a period of 5 to 6 years. In view of this, year-wise area targets of 
saturating are not fixed. It is expected that the VIIIth Plan target of 
saturating 28 lakh hectares area would be largely achieved by the 
end of VIIlth Plan period." 

4.9 Considering the need to bring under cultivation the hitherto 
neglected vast rainfed area comprising about 68% of the cultivated 
area, the Ministry has appropriately launched a centrally sponsored 
scheme National Watershed Development Project for rainfed areas. The 
Committee, however, are concerned about the slow pace of 
implementation of this scheme, as against the VIIth plan allocation of 
Rs. 1100 crores, the release of funds during the last four years has been 
only Rs. 596.17 crores. Assuming that the outlay of Rs. 198 crores for 
1996-97 would be fully utilised, the Department would be able to utilise 
only Rs. 794.17 crores leaving a gap of Rs. 306 crores which is about 
30% of the total plan outlay. 

4.10 Since rainfed areas need to be developed on priority, the 
Committee recommend that the Department may examine the reasons 
for shortfall in the utilisation of funds and undertake appropriate 
corrective measures including strengthening of manpower and 
infrastructure both at Central and State level. Keeping in view the 
need for multi-disciplinary experts for adept handling of watershed 
development schemes, professionals/experts of high calibre should 
appointed at the central level as well in the States. 



CHAPTER V 

COMPREHENSIVE CROP INSURANCE SCHEME 

5.1 In the performance Budget 1996-97 it has been stated that the 
Comprehensive Crop Insurance Scheme (CCIS) introduced from 1.4.1986 
is an area-based and credit linked scheme. It is voluntary in nature. In 
other words, States are free to opt for this scheme. It covers wheat, paddy, 
millets, oilseeds and pulses. The hasic objectives of the Scheme arc:-

(i) To provide a measure of financial support to farmers in.the event 
of crop failure as a result of drought, flood etc. 

(ii) To restore the credit eligibility of farmers for the next crop season, 
after a crop failure 

(iii) To support and stimulate production of cereals, pulses and oil 
seeds. 

5.2 The sum insured is equal to the crop loan disbursed subject to 
maximum of Rs. 10,000/ - per farmer. The premium payable is 2'X) (wheat, 
paddy and millets) and I'X, (Oilseeds and pulses) of the sum insured. 
50% of the premium payable by small and marginal farmers is shared 
equally between the Central and State Governments. Indemnity claims 
are shared between the Central and State Government in all the ratio of 
2:1. 

53 The budgetary allocation and expenditure for this scheme are as 
follows: 

(Rs. in crores) 

Year BE RE 

1994-95 70.05 106.77 

1995-96 36.40 36.40 

1996-97 110.43 

5.4 From 1985 onwards, 19 States and 4 Union Territories have 
implemented the scheme in one or more seasons. So far, from Kharif 
1986 to the end of Rabi 1994-95 season, 46.696 million farmers have been 
covered over an area of 80.230 million hectare insuring a sum of Rs. 
11,846.40 crores. Claims amounting to Rs. 1178.76 crores have been paid 

16 
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to the farmers till September 30th, 1995 against the premium income of 
Rs. 195.54 crores. 

5.5 For this scheme, 8th Plan Outlay is Rs. 275.00 crores. During the 
years 1992-93 and 1993-94 a sum of Rs. 30.00 crores and Rs. 61.40 crores 
respectively had been released under the scheme. During 1994-95 an 
amount of Rs. 106.00 crores consisting of Rs. 69.28 crores from the 
budgetary provision and Rs. 36.72 crores by way of supplementary grants 
was released. During 1995-96, the budget provision of Rs. 36.40 crores 
which will be released before the end of financial year. For 1996-97, a 
sum of Rs. 110.43 crores is kept for the claims of that year. 

5.6 The present Comprehensive Crop Insurance Scheme is proposed 
to be modified with a view to making it viable with rationalised rates of 
premia and larger coverage of crops and farmers. 

5.7 When asked the extent to which the budget allocation for 1996-
97 has modified in the backdrop of the Committee's 19th Report the 
Department in a written note has stated that: 

A proposal to modify the existing Comprehensive Crop Insurance 
Scheme (CCIS) to make it viable and broad-based with rationalised 
rates of premia and larger coverage of crops and farmers and also to 
enlarge the coverage of the scope of risks, is presently under the 
consideration of the Government. 

Since the scheme has not been finally approved, requirement for 
modification has not been taken into account in Budget Estimates 
1996-97. 

5.8 It has been pointed out by the Committee that farmers are not 
getting the actual benefits of Crop Insurance Scheme since its 
implementation while in many parts of our country the produce of the 
farmers get damaged due to natural calamities. Answering to this query 
the Department has stated in the written replies that: 

"The objective of the present Comprehensive Crop Insurance Scheme 
(CCIS) is to protect the farmers from losses following crop failure 
and to restore their credit eligibility. The Scheme is being implemented 
by the General Insurance Corporation of India (GIC) on behalf of the 
Government of India and the State Governments. GIC only acts as 
an agent and has no direct stake in the scheme. A draft proposal to 
modify the present scheme so as to make it viable and attractive to 
the farmers is pending for consideration of the Government". 
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5.9 The Committee note that the Comprehensive Crop Insurance 
Scheme is a voluntary scheme and the States are free to opt for the 
scheme. Only 19 States and 4 Union Territories have implemented it. 
The Committee also note that this scheme has been envisaged only as 
on indemnity measure towards the institutional loans secured by the 
farmers and it does not cover comprehensively all other risks due to 
natural calamities and other causes. The Committee further note that 
only a crop loan upto a maximum of Rs. 10,000/- could be covered by 
the scheme and no final decision has been taken about extending its 
scope to other crops. Therefore, the Committee recommend that the 
scheme should be modified to cover comprehensively all kinds of risks 
due to natural calamities etc. and should cover the entire risk instead 
of merely using it as an indemnity towards the institutional loans 
secured by the farmers for their seasonal crops and that too only upto 
a paltry sum of Rs. 10,000. The Committee desire that the modified 
scheme should extend to all kinds of agricultural crops instead of 
restricting it only to certain selective crops. The Committee also feel 
that the insurance companies should be given a free hand to undertake 
all comprehensive insurance coverage activities with some directional 
norms and guidelines issued from the Union Government. Therefore, 
the Committee desire that a modified and really comprehensive 
insurance scheme should be formulated urgently and implemented 
within six months. Since the Government intend to declare agriculture 
as an industry, the Committee further desire that the Government should 
take necessary steps to treat the Comprehensive Insurance at par with 
the insurance cover given to the industrial sector. 



CHAPTER VI 

NATURAL DISASTER MANAGEMENT 

6.1 The NDM Division has only one Central Sector Scheme of Natural 
Disaster Management Programme. This scheme was approved in 
December 1993. The objective of the Scheme is to focus on disaster 
preparedness with an emphasis on mitigating measures. This include 
integration of relevant aspects of disaster prevention and mitigation in 
the national development planning process. The programme is also 
expected to increase the level of awareness of community about disasters 
they are likely to face and prepare them adequately to face the crisis 
situations. The activities under this Scheme include human resource 
development, research and consultancy services, documentation of various 
natural disasters, creation of Faculties on natural disaster management at 
the national and State levels, to implement various programmes so as to 
achieve the goals and objectives of International Decade on Natural 
Disaster Reduction. 
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6.3 The 8th Plan approved outlay for Natural Disaster Management 
Programme is Rs. 9.00 crores. Total outlay during 1992-93, 1993-94, 
1994-95 and 1995-96 is Rs. 4.40 crores. Out of Rs. 4.40 crares the total 
expenditure during the first four years of 8th Plan is only Rs. 1.97 crores. 
The BE for 1996-97 is Rs. 2.00 crores. It shows a major short fall in the 
financial expenditure leaving a huge amount of R...,. 2.43 crores, unspent. 

6.4 Pertaining to the reasons for shortfall in the financial achievement 
the Department, in its consolidated notes has stated that it is abdominally 
because of lack of response from State Governments, research institutions! 
organisations etc., in the initial years of its operation. Apart from that the 
NOM Division in Ministry of Agriculture is not adequately equipped to 
cope up with the expending activities in the field of natural disaster 
reduction. 

6.5 The Committee note that during the first four years of the Eighth 
Plan, an expenditure of Rs. 1.97 crores which is just 22% of the total 
Plan outlay of Rs. 9.00 crores has been incurred towards this Central 
Sector Scheme on Natural Disaster Management. The Committee note 
that an amount of Rs. 4.40 crores was earmarked for this purpose but 
about 55 percent of the funds remained un utilised in the last 4 years 
as the Government could not obviously put in sufficient efforts in 
order to generate adequate response from the State Governments, 
Research Institutions/Organisations etc. The Committee view such 
practices seriously. Funds remained unutilised while heavy loss of life 
and destruction of the agricultural lands as well as crops occurred in 
the hilly regions like Vtlarakashi in V.P., Latur district of Maharashtra 
due to earth quake and other natural calamities like drought in Orissa, 
Bihar and Madhya Pradesh and flood in Jammu & Kashmir. Apart 
from that, the NOM Division in the Ministry of Agriculture is not 
adequately equipped to cope with the magnitude of the task of disaster 
management. This shows the lethargic attitude and lack of will on the 
part of the governmental machinery. Therefore, the Committee 
recommend that the NOM division of the Ministry should be 
restructured and adequately equipped with human resource, having 
thorough research and constancy experience in this field an action plan 
should be drawn up to generate and more awareness among the farming 
community to use the best services available with this division. The 
Committee also desire that in the R.E. stage the allocation should be 
enhanced and should be completely utilised in 1996-97 with a view to 
make up for the shortfalls in the previous years. 



CHAPTER VII 

CROPS 

7.1 Under crops division the following are the Central Sponsored 
Schemes: 

(i) Integrated Cereals Development Programme in Rice Based 
Croping System Areas (ICDP-Rice) 

(ii) Rice, seed, minikit and State level Training Programme; 

(iii) ICDP-Wheat; 

(iv) Minikit Programme of wheat including propagation of new 
technology; 

(v) ICDP - (Coarse Cereals); 

(vi) Minikit Programmes of Coarse Cereals including propagation of 
new technology; 

(vii) Intensive Cotton Development Programme; 

(viii) Special Jute Development Programme; 

(ix) Sustainable Development of sugarcane based cropping system 
SUBACS. 
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7.3 The 8th Plan approved outlay for all the schemes under Crop 
Division is Rs. 1000.00 crores. Total approved outlay from 1992-93 to 
1995-96 is Rs. 757.73 crores. The actual expenditure during the first four 
years is Rs. 429.60 crores only, leaving an amount of Rs. 328.73 crares 
which is almost 50°/., of the approved outlays. 

7.4 In the Annual Report of the Department (1995-96) it has been 
stated that the country has achieved an all times record production of 
foodgrains of 191.10 million tonnes during 19':14-95. Foodgrains 
Production target for 1995-96 has been fixed at 192.00 million tonnes 
comprising 107.50 million tonnes for Kharif Crops and 84.50 million tonnes 
for Rabi Crops. While about 90 percent areas of the country received 
excess to normal rainfall and by and large the sub divisionwise rainfall 
distribution during the monsoon seasons of 1995 over major parts of the 
country was very good and an aITIount of Rs. 757.73 crores was earmarked 
for the period of 1992-1996, the allocation remilined W1spcnt and the 
food grain production has come down from 191.10 million tOImes during 
1994-95 to 190.00 in 1995-96. 

7.5 In the 1980's and in the first few years of this decade the farm 
sector maintained an average of 3.5 to 4';1" growth against population 
growth of 2.1'Y, per ilnnum. Our food production in 1995-96 is esti1l1illed 
to be 190 million tonnes with a fall to 2.4':{, growth., The Eighth Plan 
target was 210 million tonnes and 233-240 million tonnes for the year 
2000 at a low per capita availability of 169.5 kg. per year. 

7.6 For population of 941 million by the year 1997 and 1102 million 
by the year 2007, the estimated food grains requirement is put at 210 
million tonnes by 1997 and 285 million tonnes by 2007. To achieve even 
this low target, the country would have to produce another 40 to 50 
million tonnes of additional food within the next five years taking food 
production in 1995-96 as 190 million tonnes. 

7.7 When asked about the reasons for this declining trend the Ministry 
in a written reply has stated that: 

"According to the available information, the production of food grains 
during 1995-96 is likely to be somewhat lower at 190.4 million tonnes. 
At this level, there is a shortfall of about 1.7 million tonnes during 
1995-96 as compared to 1994-95. 

An examination of the latest available data reveals that there is decline 
in the case of rice by about 0.2 million tonnes and in case of wheat 
about 1.5 million tonnes. These two crops put together, thus, show a 
decline of 1.7 million tonnes. 
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The main reasons for the decline in the production of wheat could be 
attributed to a minor shrinkage in its area, particularly in Punjab, 
Rajasthan, Madhya Pradesh, Karnataka and Gujarat. Another 
important factor which led to the reported decline in production is 
the lower off-take of the fertilizers accompanied bY'a more imbalanced 
use of nutrients. Delayed sowings in !"ome parts of the country and 
prolonged cloudy weather and higher temperature during February­
March had also adversely affected the level of productivity". 

7.8 All India Production and Area Pertaining to Rice, Wheat, Cotton, 
Jute, Sugarcane from 1990-91 onwards are as under:-

Rice Whpat Coarst' Cereals Cotton 

Area Produ- Arpa Produc- Area Produc- Arpa Produc-
tion lion lion tion 

1990-91 42.69 74.29 24.17 5,';.14 31>.32 32.70 7.44 9.1>4 

1991-92 42.1>5 74.61> 23.21> 55.69 33.42 25.99 7.66 9.71 

1992-93 41.71> n.K6 24.59 57.21 34.42 31>.59 7.54 11.40 

1993-94 42.54 KO.30 25.1<; -"9.M 32!l4 30.K2 7.32 10.74 

1994-95 42.24 !l1.16 25.64 65.47 :~2.5(J 30.35 7.93 12.00 

1995-96 42.52 !lO.OO NA tiO.OO NA 3h50 NA NA 

NA-Not aVdilahle. 

From the above mentioned table it has been observed that Rice and 
Wheat which constitute the major foodgrains of India has been decreasing 
in terms of both areas as well as production. 

7.9 Further, it has been observed by the Committee that in Crop 
division there are major shortfall so far as all the centrally sponsored 
schemes/programmes are concerned. In the consolidated notes furnished 
by the Department the Ministry has stated that less implementation of 
the physical targets and less demand from the State Governments and 
user agencies are the reasons for shortfall. 

7.10 With regard to the steps being followed by the Department for 
effective monitoring to ensure 100'X, implementation of the schemes and 
guidelines being followed for effective monitoring the Department in a 
written reply has stated that:-

"Through National/Zonal Conferences, States are addressed to ensure 
optimum utilization of funds and achieve physical targets. Guide­
lines are issued for facilitating implementation. 
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The Schemes lire monitored through field visits, evaluation studies 
by independent agencies, monthly progress reports etc. Besides, 
Statewise review of implementation of Scheme is done by designated 
Area Officers regularly." 

7.11 Though agriculture is a State subject and the State Governments 
are the implementing agencies, the Committee feel that since the Central 
Governments is giving assistance and guidelines to the State Governments 
for development of agriculture it should have a strong monitoring 
mechanism. When asked about the monitoring machanism of Central 
Government and the significance of having the post of Agricultural 
Commissioner in this regard the Secretary of the Department of 
Agriculture and Cooperation stated during the course of oral evidence 
that:-

"TIll' post of Agriculture Commissioner is c('l1tinuing on an year-to­
~'l'ar basis. It is a temporary post. Several of my officers are holding 
temporary posts. It is a Government system." 

7.12 The Committee express concern about stagnation in foodgrain 
production during the last two years and asked the department about 
the steps being taken to achieve a production target of 210 million 
tonnes of foodgrains by the year 2000 A.D. The representative of 
department while speaking on the existing crop production schemes 
mentioned that planning has been done to meet the foodgrain 
requirements till 2010 A.D. 

In order to achieve the required food grain production of 210 million 
tonnes for a population of over 910 million in 1996-97 and in the coming 
years the Committee recommend that the Ministry should take 
comprehensive measures for maximising the production. 

7.1:' The Committee desire that in order to improve production the 
area under cultivation should be increased and the department should 
ensure optimum and timely availability of inputs such as water, 
fertilizer, pesticides and machinery to the farmers. Further, the 
Committee desire that the Union Government should contemplate 
taking some steps to make these important programmes more attractive 
which may induce the State Governments as well as the user agencies 
to implement these schemes in letter and spirit. 

7.14 The Committee further, feels that under the given scenario in 
which the productivity of major foodgrain crops namely wheat and 
rice has reached a plateau in the State of Punjab, Haryana, V.P., 
Rajasthan, M.P. and many other States, the existing schemes of the 
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Ministry may not be adequate to meet the targets of production. The 
Committee would, therefore, recommend cropwise productivity scenario 
in each State should be thoroughly analysed to find out the constraints 
with regard to infrastructure and technological requirements and re­
orient the various schemes accordingly to bridge the deficiencies. 

7.15 The Committee express its serious concern about adhocism 
prevailing in the Ministry with regard to fil1ing up of senior level 
positions such as Agriculture Commissioner etc. The Secretary, 
Department of Agriculture and Cooperation infonned that the post of 
Agricultural Commissioner was a temporary one and was continuing 
on a year-to-year basis. 

The Committee are surprised to find that in all these 50 years of 
our Independence, the posts of Agriculture Commissioner, Horticulture 
Commissioner and other senior technical posts have remained as 
temporary posts only, although Agriculture remains as the prime 
occupation of two-third of the people of this country. They, therefore, 
strongly recommend that the important positions such as Agricultural 
Commissioner, Horticultural Commissioner, Fertiliser Commissioner 
etc. should be made regular/permanent and should not remain vacant 
for long periods. In fact, the Department at th(' highest level should be 
managed by the experts/Scientists of high calibre and eminence in the 
field of Agriculture to provide effective guidance and support to the 
agricultural sector in the country during the IX Plan and beyond. 

Sustainable Development of Sugarcane based Cropping System 

7.17 The scheme has been taken up from the year 1995-96. The 
allocation made by Government of India for the implementation of vilriollS 
components of scheme and expenditure reported by implementing State~ 
and allocation for the year 1996-97 are as under:-

(Rs. in lakhs) 

1995-9fi 1 ()46-97 19%-97 

S.No. State Allocation ~unds Expr. Allocation 
(Central Released reported (l'nlral 
share) shart·) 

2 3 4 5 Ii 

1. Andhra Pradesh 210.92 210.92 96.92 16:1.70 

2. Assam 43.66 43.66 NR lH.OO 

3. Bihar 159.13 159.13 NR 132.13 



30 

1 2 3 4 5 6 

4. Gujarat 166.54 166.54 22.36 128.82 

5. Haryana 112.82 112.82 NR 90.63 

6. Karnataka 247.92 247.92 66.44 200.26 

7. Kerala 25.56 25.56 23.66 22.71 

8. Madhya Pradesh 87.08 87.08 NR 73.30 

9. Maharashtra 507.12 507.12 295.48 439.34 

10. Orissa 54.73 54.73 32.48 42.62 

11. Punjab 124.42 124.42 59.11 101.16 

12. Rajasthan 56.60 56.60 15.43 47.81 

13. Tamil Nadu 222.66 222.66 76.24 88.02 

14. Uttar Pradesh 810.29 810.29 715.41 671.70 

15. West Bengal 36.18 36.18 NR 29.68 

16. Manipur 13.27 13.27 9.80 12.95 

17. Mizoram 13.16 13.16 NR 12.96 

18. Nagaland 15.62 15.62 NR 14.78 

19. Tripura 13.16 13.16 NR 12.97 

20. Pond icherry 1%75 19.675 Not imple-
mented 

21. Goa 15.02 15.02 NR 14.84 

Total 2955.645 2955.645 1413.33 2455.00 

The target and achievement of Sugarcane production in major 
sugarcane producing States during 1992-9:1 to 1995-96 as stated by the 
Department in its written reply is as under:-

From the Year 1992-93 to 1995-96 

(lakh tannes) 

Stilte 1<J92-9~ 1'J9:'>-94 1944-95 1'1'15-% 

T A T A T A T A 

J q 

I. Andhra Pradesh 123.00 121.63 123.1~1 i:l4.74 135.1XI 15991 14t1.m 14J5 

2. A.'lMm 20.lXI 15.48 211.(~1 13.74 21l.lXl 15.05 22.1~1 15.1 

3. Bihar 711.m 60.32 HS.OO 43.98 8S.IXl 56.67 HS.OO 56.7 
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6 7 8 9 

4. Gtllarat H65 1OK.72 105.00 102.32 10~,!X) 1117.H~ 110.m KK.O 

5. Haryana 75.m 655U KS.IX) 64.20 HiIX) 711.10 K7.!X) 75.CXI 

h Karnataka IYILOIl 224BO 2115.011 266.02 205.011 311185 220.00 27% 

7. Madhya Pradesh 211(X) 1J2S 22.IX) 1OJ4 22.!X) 15.11 22.m 20.IX) 

K. Maharashtra 3275 311854 3501111 27).91 :lSO.1lIl 442.1, 3SIl.0tJ 42.8 

'I. Orissa ·11.65 754 5tUx) 7.81 SII.IXI 119<) 50.110 12.0 

10. f'unjah 7:i,OO fi16Y HILIJI) 47.111 KlUX) 51.60 RO.!X) YLH 

11. Rajasthan 111.00 II 39 niX) 10.811 niX) YS7 111~) '1.7 

12. l'\nli! N"dtl 240.711 2311.64 251W) 259.')2 250.00 352.11> 250 Oil 2H4.1I11 

13 Utt,lr Pr,ldpsh '1'11.5 1029.29 1!J72.00 1040.K2 1IJ72.IX) W'NIIB 1IJY2.1X) 11284 

14. West !If'n);al !lUX) H.HH 12110 542 12.lK) 0.4'1 12.lKl 106 

All India 231111.!Wl 2280.J3 2.SIl0.1111 22965'1 251111.1111 271229 25,11.011 26718 

T-lilrget A-Achil'vellwnt 
• Advanc(' 

7.18 As regards sugarcane, the Committee noted that the department 
had initiated a scheme called Sustainable Development of Sugarcane-
based Cropping Systems in the year 1995-96. Incidentally in some States 
e.x. U.P. and M.P. there was bumper sugarcane crops and the farmers 
had to suffer huge losses due to the sugarmills not being able to 
consume the entire sugarcane production. The Committee, therefore, 
recommend that the Department should either in the existing scheme 
or through the new schemes make a provision for adequate 
compensation for the losses suffered by the farmers in the event of 
sugarmills not honouring their commitment to purchase the produce 
from the farmers. The Committee recommend that the number of sugar-
mills should be adequated increased all over the country. The utilisation 
of by-products in the sugar mills should be properly exploited and this 
should be looked into by drawing up suitable schemes. The 
Government should ensure that remunerative prices are paid to the 
sugarcane growers. 



CHAPTER VIII 

FISHERIES 

8.1 Fisheries Play an important role in the economy of India in 
augmenting food supply, generating employment, raising nutritional levels 
and earning foreign exchange. In order to increase production and 
productivity in fisheries, the fisheries Division of the Department of 
Agriculture and Cooperation has been undertaking various production 
oriented schemes, input supply programmes, infrastructure development 
schemes, etc. eithcr directly or through the States/UTs. 

The main objectives of fisheries development are:-

(i) Enhancing production and productivity of fishermen, fish farmers 
and fishing industry. 

(ii) Augmenting export of marine products through production 
support and thereby increasing foreign exchange earnings. 

(iii) Generating employment for the coastal and rural poor. 

(iv) Improving welfare of fishermen and their Socin-Economic 
condition and 

(v) Increasing availability of protein-rich fish food for the masses. 

M.2 The thrust areas in fisheries sector are expansion of agriculture in 
fresh and brackishwaters, development of coastal marine fisheries, 
construction of requisite infrastructre like fishery harbours and fish landing 
centres and welfare of fisherfolk. 

8.3 The target of fish production envisaged for 1996-97 is 51.40 lakhs 
tonnes consisting of 28.57 lakh tonnes from marine sector and 22.83 lakh 
tonnes from In land section. 

Plan Schemes of Fisheries Division During 1996-97 

8.4 There are 14 plan schemt's for development of fisheries of which 
6 are Central Sector Schemes, 7 Centrally Sponsored Schemes and 1 World 
Bank assisted Scheme. Out of 7 Centrally Sponsored Schemes 6 are on­
going; 1 pilot scheme, namely, Assistance for Resources Enhancement 
through Artificial Reefs and Mariculture alongwith Assistance to States 
for Enforcement of Marine Fishing Regulation Act is being implemented 
from 199::\-94 onwards. 

32 
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8.5 It is also proposed to launch the following three new Centrally 
Sponsored Schemes during the remaining period of the 8th Five Year 
Plan: 

(i) Fisheries Development of Floodplain Lakes, 

(ii) Integrated Fisheries Development of Reservoirs, 

(iii) Omnibus Scheme for Fisheries Development. 

8.6 Eighth Plan Outlay for fisheries programmes of Department of 
Agriculture and Cooperation is Rs. 400.00 crores. Outlay for the Annual 
Plan 1992-93 was Rs. 60.00 crores against which an expenditure of 
Rs. 55.85 crore was made. The outlay for 1993-94 was Rs. 97 crures and 
the R.E. was Rs. 85.14 crores. The releases made during 199::\-94 amounted 
to Rs. 86.77 crares. The outlay for 1994-95 was Rs. 95.00 crores against 
which Rs. 84.39 crares was released. The outlay for 1995-96 is Rs. 93.05 
crores against which an expenditure of Rs. 70.03 crares is anticipated. For 
the year 1996-97, the outlay is Rs. 86.55 crores. 
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8.8 Even if the production of marine fish has been increasing since 
1990-91 i.e. 23.00 lakh tonnes to 28.27 lakh tonnes in 1995, the export of 
marine product has come down from 307.30 thousand tOIUles in 1994-95 
to 255.90 thousand tonnes in 1995-96 as per the statement shown in Annual 
Report (1995-96) of the Department of Agriculture & Cooperation. 
Simultaneously the value earned from marine products has also came 
down. The quantity of exports and the value thereof for the years 
1994-95 and 1995-96 arc as under:-

Year 

1994-95 

1995-96 

Quantity 
exported 
(million tonnes) 

307.3 

2RR.R 

Value 
(Rs. in crores) 

3575.27 

3470.29 

R.9 Regarding the reasons for the decrease in the export of marine 
products during 1995-96, the Department has explained in a written note 
that it is due to 

(i) Incidence of disease in the farms and decision of crop holiday 
during the first half. 

(ii) There was dearth of financial support from commercial banks for 
prawn farming activities and hence some of the projects could 
not be completed. 

(iii) Interim judgement of Supreme Court restricting additions to the 
area of shrimp culture. 

(iv) Abnormal exchange fluctuations irt some of the important markets 
like Japan & West Europe. 

(v) Dull demand for the products in markets like Japan due to 
receisionary trends. 

(vi) Lack of raw material due to fluctuation in catches. 

8.10 It has been further noted from the consolidated notes of the 
Department of Agriculture and Cooperation, there is major shortfall in 
achieving financial targets in Centrallnstitute of Coastal Engineering for 
Fishery. The reasons for such shortfall is due to reduction in Annual Plan 
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outlay. When asked for such reduction the Department in the written 
reply has stated that:-

The proposal for setting upon centre for Acquaculture and 
Instrumentation on which an expenditure of Rs. 150.00 lakhs was 
estimated during the Bth Plan did not materialise as land from 
Bangalore Development Authority is yet to be acquired. So far as the 
proposal to set up an mini-laboratory for which an expenditure of 
Rs. 30.00 lakh was envisaged during 8th Plan is also not likely to 
materialise due to non availability of land. 

B.11 Regarding the shortfall in the financial achievement under 
Central Institute of Coastal Engineering, the Committee observe that 
the 8th Plan outlay of Rs. 150.00 lakh remained unspent and various 
programmes pertaining to that Institute were not implemented, because 
the land from Bangalore Development Authority is yet to be acquired. 
The Committee therefore, recommend that the Union Government 
should vigorously pursue this matter with the Government of Kamataka 
without further delay and should acquire the land within three months, 
keeping in mind the cost escalation and the importance of the objectives 
of this scheme. 

8.12 Under the sector Development of fresh water acquaculture tht, 
financial and physical progrt'ss arc as under:-

i. Financial Progress 

19Y4-95 

1995-96 

BE 

900 

929 

1996-97 1005 

RE 

900 

929 

ii. Physical Targets and Achievements 

1992-9:\ 

1993-94 

1994-95 

1995-96 

Area under Fish 
culture (ha) 

Target Achievement 

40,000 33,829 

40,000 35,567 

40,000 30,319 

40,000 38,431 

(Rs. in lakhs) 

Release 

895 

1020 

Fish Farmers Training 
(Nos.) 

Target Achievement 

40,000 29,488 

40,000 30,552 

40.000 33.260 

40,000 34,853 
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8.13 In respect of the scheme for Development of Freshwater 
Aquaculture, the Committee note that all the Budgetary allocations have 
been released but the physical achievements do not match the extent of 
financial expenditure incurred thereon. Against the annual target of 40,000 
hectare area for fish culture, the achievement in 1994-95 was as low as 
30,319 hectares. Against a target of 1,60,000 fish-farmers only 1,28,153 
alone could be imparted training. Hence there is huge shortfall in the 
realisation of the physical targets. The reasons for shortfall as stated by 
the Department are poor utilisation of funds, inadequate budget provision 
by some States, delay in releasing the Central funds alongwith the State 
share by some States and inadequacy of technical staff in FFDAs and 
Fisheries Department of the States. 

8.14 Under brackish water fish farm the 8th Plan outlay is Ro;;. 25 
crores, the total approved outlay during 1992-93 to 1995-96 is Rs. 18.95 
crores. The total expenditure during the crores pending years is Rs. 9.70 
crores. It may be noted that the Department could spend nearly 50'X, of 
the approved outlay. It may be noted from the table showing physical 
target and achievement that there is major shortfall in the physical 
achievement also. 

8.15 The reasons for shortfall in achieving financial and physical 
targets as stated by the Departments its consolidated notes on Demands 
for Grants (1996-97) are as under: 

(i) There is slow utilization of funds under the scheme by the State 
Governments. 

(ii) Due to Supreme Court interim orders new fish farms are not 
corning up. 

(iii) Due to shrimp disease fish farmers are hesitant to take up 
Brackishwater Fish Farming. 

8.16 With regard to schemes for Development of Fresh Water 
Acquaculture and Development of Brackish Water Fish Farm the 
Committee desire that the Union Government should contemplate 
taking some steps to make these programmes more attractive which 
may induce the State Governments to fully utilize the funds for the 
successful implementation of these programmes. The Committee also 
recommend that the States should be persuaded to deploy adequate 
technical staff in FFDAS and in the Fisheries Department of the States. 
Regarding shrimp disease, the Committee recommend that suitable 
mitigatory measures should be worked out on an urgent manner. The 
States should be asked to educate the shrimp farmers to undertake 
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timely preventive measures and suitable financial incentives should 
be given to the small and marginal farmers to take up shrimp farming. 
The Committee also expect the Government to ensure that the physical 
achievements are commensurate with the expenditure incurred, 
thereon. 



CHAPTER IX 

HORTICULTURE 

9.1 The horticultural crops are providing a better alternative for 
diversification of Indian agriculture in view of higher returns available 
from them. Realising the importance and the role horticultural crops 
have to play, plan allocation in the Eighth Five Year Plan has been raised 
to Rs. 10,00,00,00 thousand as against R'i. 24,00,00 thousand in the Seventh 
five Year Plan. 

The development programmes in horticulture cover ongoing schemes 
for fruits, coconut, vegetables, cashew nuts, spices and plantation crops 
and new schemes of Eighth Five Year Plan for development of medicinal 
and aromatic plants, mushroom, floriculture, betelvine, root & tuber 
crops and beekeeping. In addition to above, three major areas identified 
for large investments. These are:-

(i) Usc of Plastics in horticulture; 

(ii) Development of infrastructure facility for post harvest handling; 
and 

(iii) Promotion of exports. 

9.2 Eighth Plan outlay for horticulture is 1000.00 crores outlay for the 
Alffiua) Plan 1992-93 was Rs. 64.90 crores against which an expenditure 
of Rs. 58.51 was made. The outlay for 1993-94 was Rs. 130.00 crores and 
the actual expenditure was Rs. 106.20 crores. The outlay for 1994-95 was 
Rs. 184.00 crores against which Rs. 166.72 crores was released. The outlay 
for 1996-96, is Rs. 214.00 crores against which an expenditure of Rs. 166.05 
crorcs is made. For the year 1996-97, the outlay is Rs. 191.55 crores. 
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9.4 As against VIIIth Plan outlay of Rs. 1000 ccores, the total allocation 
made by the Planning Commission during first four years was Rs. 592.90 
crores. The expenditure against the allocation has been 83.13'1., TI1e outlay 
for 1996-97 is Rs. 191.55 croces. 

9.5 The Committee note that against the total Eighth Plan Outlay 
of Rs. 1000 crores for development of horticulture, the budgetary 
allocations in the first four year of the Plan period was Rs. 592.90 
crores and even out of this allocation, the actual expenditure was only 
Rs. 497.50 crores, leaving Rs. 95.40 crores unutiIized. The Committee 
are not happy with the poor financial performance in the Horticulture 
Sector, and expect that the allocation of Rs. 191.55 crores for 1996-97 
should at least be fully utilised by gearing up the implementation 
machinery both in the Central and State Governments. 

National Horticulture Board 

9.6 The National Horticulture Board is implementing several schemes 
for development of infrastructure and promoting use of improved 
technology for post harvest management and marketing of horticulture 
produce. The 8th Plan outlay for NHB was Rs. 200.00 crorl'S out of 
Rs. 200.00 crores, the Planning Commission has actually approved 
Rs. 115.00 crores, during the period of 1992-96. The total amount of 
expenditure incurred there of is }Pss than 50% of the lotal 8th Plan outlay. 
With regard to the reasons for Il'ss utilization the Ministry has stated 
that: 

"The major schemes under implementation by the National 
Horticulture Board, were sanctioned in June, 1994 as a result of which, 
utilization of funds during the first two years of the Plan, was slow. 

The National Horticulture Board had taken ad vance action in 
prepilring the guidelines for the variolls schemes. TI1is enahled the 
NHB to implement the Schemes vigorously during the year 1994-95. 
The utilization of funds went up from Rs. 10.40 crorf'S during 1993-
94 to Rs. 32.538 crores during the year 1994-9S," 

9.7 The Committee note that development of infrastructure is one 
of the thrust areas envisaged in the 8th Plan. However, the schemes put 
forward by National Horticulture Board, for the development of 
infrastructure and for promoting the use of improved technology for 
post harvest management and marketing of horticulture produce was 
sanctioned in June, 1994 only. The Committee do not approve of such 
delays in sanctioning schemes as late as June 1994, while the Eighth 
Plan commnced in 1992-93. Therefore, the Committee desire that the 
Ministry must make sincere efforts for implementating the schemes in 
time and utilise all the funds allocated for the Board. 
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Use of Plastics in Horticulture 

9.8 Centrally Sponsored Scheme for use of plastics in horticulture is 
one of the major areas identified for large investments in 8th Plan. The 
Eighth Plan outlay for this scheme is Rs. 250.00 crores. The total amount 
of actual expenditure during the last four years was Rs. 150.00 crores. 
The Budget Estimates for the current year i.e. 1996-97 is Rs. 5.50 crores. 
Physical target and achievement under this scheme as stated by the 
Ministry in its consolidated notes of the Department of Agriculture and 
Cooperation is as under: 



PR
O

FO
R

M
A

 I
I 

P
hy

si
ca

l 
T

ar
ge

ts
 a

n
d

 A
ch

ie
ve

m
en

ts
 d

u
ri

n
g

 f
ir

st
 f

ou
r 

ye
ar

s 
of

 E
ig

ht
h 

P
la

n 
(f

ro
m

 1
99

2-
93

 t
o 

19
95

-9
6)

 
of

 M
in

is
tr

y 
of

 A
gr

ic
ul

tu
re

 &
 C

oo
pn

. 

H
or

ti
cu

lt
ur

e 

51
. 

N
am

e 
of

 t
he

 S
ch

em
e 

U
ni

t 
E

ig
ht

h 
19

92
-9

3 
19

93
-9

4 
19

94
-9

5 

N
o.

 
Pr

oj
ec

t/P
ro

gr
es

s 
Pl

an
 

T
ar

ge
t 

A
dt

ie
v -

Sh
or

tf
al

l 
T

ar
ge

t 
A

ch
ie

v-
Sh

or
tf

al
l 

T
ar

ge
t 

A
ch

ie
v-

Sh
or

tf
al

l 

A
pp

ro
ve

d 
m

en
t 

m
en

t 
m

en
t 

2 
3 

4 
5 

6 
7 

8 
9 

10
 

11
 

12
 

13
 

U
se

 o
f 

Pl
as

tic
s 

in
 A

gr
ic

ul
tu

re
 

~
 

-.
.J

 
(C

en
tra

lly
 S

po
m

or
ed

) 

1.
 

D
rip

 I
ns

ta
lla

 ti
on

 
H

a 
13

91
85

 
13

06
0 

13
66

8 
~
 

13
34

0 
14

34
6 

-1
00

6 
22

80
0 

15
26

0 
75

40
 

2.
 

D
rip

 D
em

on
st

ra
tio

n 
H

a 
12

00
0 

0 
12

80
 

53
 

12
27

 
20

00
 

90
2 

10
98

 

3.
 

G
re

en
 H

ou
se

 
H

a 
24

7 
21

 
1.

72
 

19
.2

8 
26

 
6.

65
 

19
.3

5 
39

.4
 

23
.6

25
 

15
.7

75
 

4.
 

M
ul

ch
in

g 
H

a 
28

00
0 

3M
 

36
 

34
8 

30
16

 
41

6.
2 

25
99

.8
 

40
00

 
12

37
 

27
63

 



51
. 

19
95

-9
6 

T
ot

al
 o

f 
A

ch
ie

ve
m

en
ts

 
R

em
ar

ks
 

N
o.

 
T

ar
ge

t 
A

ch
ie

v-
S

ho
rt

fa
ll

 
C

ol
. 

(6
+9

+1
2+

15
) 

(1
99

2-
93

 t
o 

19
95

-9
6)

 

m
en

t 
as

 %
ag

e 
o

f 

E
ig

ht
h 

P
ia

n 

T
ar

ge
ts

 

14
 

15
 

16
 

17
 

18
 

L 
30

65
0 

34
70

3 
-4

05
7 

77
97

7 
56

.0
24

 
S

ho
rt

fa
ll

 i
n 

ac
hi

ev
em

en
ts

 is
 

d
u

e
 

to
 

la
ck

 
o

f 
aw

ar
n

es
s 

am
on

g 
th

e 
fa

nn
er

s.
 

2. 
47

20
 

34
2 

43
79

 
12

97
 

10
.8

1 
T

ra
in

in
g 

an
d

 d
em

on
st

ra
ti

on
 

~
 

ar
e 

or
ga

ni
se

d 
to

 c
re

at
e 

m
or

e 
:1

0 

aw
ar

en
es

. 

3.
 

49
.2

 
63

.2
 

-1
4 

95
.1

95
 

3
8

5
4

 

4.
 

60
00

 
67

9 
53

21
 

25
68

.2
 

B.
46

 
T

he
 t

ar
ge

ts
 w

il
l 

be
 a

ch
ie

ve
d 

in
 fu

ll
 o

f 
8t

h 
pi

an
. 



49 

9.9 Pertaining to all the components W1der this scheme i.e. Drip 
Installation, Drip Demonstration, Green House' and Mulching, the 
achievement is only 77977 hectare against the target of 139195 hectare in 
8th Plan, 1297 hectare against the target of 12000 hectare, in 8th Plan, 
95.195 hectares against the target of 247 hectare in 8th Plan, 2369.2 hectare 
against the 8th Plan target of 28000 hectare respectively. From the above 
mentioned statement it may be observed that by spending of Rs. 150.00 
crores during the last four years i.e. from 1992-96, the physical achievement 
is very less. When asked the reasons for such low achievement and the 
justification for not achieving the full target during the terminal year of 
8th Plan the Ministry in its written reply has stated that: 

"80% of the total outlay under the scheme is for drip irrigation. The 
year wise targets and achievements during the 8th Plan is given 
below:-

(in ha.) 

1992-93 1993-94 

Target Achievement Target Achievement 

13060 13668 13340 14346 

1994-95 1995-% 

Target Achievement Target Achievement 

22800 15260 30650 24703 

Total (1992-96) 

Target Achievement 

798.50 77977 

Targets were fixed based on the funds allocated for the scheme on an 
yearly basis and the total achievement is 97'X. of the targets of the last 
four years. 

Drip Demonstration 

In respect of drip demonstration, this was included for the first time 
in the scheme in 1993-94 only. For the drip demonstration, assistance is 
given to State Govt. farm/Central Govt. farm/SAU/NGOs/Trusts etc. 
The contribution of 25% from the beneficiary institutions has been an 
impediment to its speedy implementation. 
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Green House & Mulching 

As regards Green House & Plastic Mulch, these are new technologies 
and there are no organised manufactures to install the required structures 
in the farmers' fields as we have in drip installation. The film used in 
these, supplied only by the IPCL, has been in short supply in the initial 
stages. However, the technology has picked up for green house, the 
achievement in 1995-96 being 63.20 ha. against the target of 49.20 ha. 
Mulching is a totally new technology which the farmers have heen slow 
in taking up. 

9.10 The Committee note that the Ministry had set up physical 
targets for achievement in respect of drip irrigation on an year-to-year 
basis depending upon the quantum of funds made available to them 
each year. The Committee feel that the physical targets set by them 
appear to be on the lower side in view of the high target of 1,39,185 
hectares for the entire Eighth Plan. Even against a target of 79,850 
hectares for the first four years of the Eighth Plan, the physical 
achievement is only 77,977 hectares and the expenditure made was 
Rs. 138.78 crores out of Rs. 150.00 crores. The Committee expect that 
the allocation of Rs. 50 crores for 1996-97 should be fully utilized and 
the physical targets for 1996-97 should be fully achieved. 

Promotion of Exports 

9.11 Promotion of export is one of the major areas identified for large 
investments. The 8th Plan outlay under export exchange programme is 
Rs. 45.00 crores. The total expenditure during 1992-93 to 1995-96 is only 
Rs. 19.60 crores. When asked to furnish the year-wise export increase of 
horticulture products in terms of rupees and percentage since 1':192-93 
onwards the Department has stated as under: 

Year 

1992-93 

1993-94 

1994-95 

1995-% 

Export of 
hort. produce 
(Rs. in lakhs) 

1587.17 

2175.83 

2578.44 

3005.61 

Increase over 
in rupees 
(crores) 

586.66 

422.61 

407.17 

previous year 
in per cent 

35.65 

19.42 

15.67 

9.12 From the above statement the Committee observe that there is 
a declining trend in the growth of horticulture export from 1994-95 
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onwards. Though in absolute terms, the total export registered an 
increase, the increase over the previous years as compared to 1993-94 as 
a base year shows a declining trend. Since horticultural crops are highly 
remunerative in nature, high priority should be given to the promotion 
of export of horticultural produces and, therefore, the Committee 
recommend that the Department should take appropriate steps to 
increase the export. 

Supply of Saplings for Horticulture Development 

9.13 The Committee note that under the scheme for Integrated 
Development of Tropical, Arid and Temperate Zone Fruits, against a 
target of 522 small nurseries for the first four years of the Eighth Plan, 
only 249 could be established and the achievement in respect of big 
nurseries the achievement is only 30 out of 69. The Committee have 
been informed that the targets have been scaled down considering the 
achievement and also the few number of requests from the State 
Governments. The Committee are not satisfied with the poor 
performance of the Government in this regard and wish to point out 
that the nurseries form the most important key input which supplies 
the necessary saplings required by the farmers for the development of 
horticulture in the country. The Committee do not understand as to 
how the Government can hope for the development of horticulture if 
they could not establish in sufficient numbers the big and small 
nurseries which supply the necessary high-yielding saplings to the 
farmer. The Committee, therefore, recommend that the Government 
should pay special attention to the task of establishment of nurseries 
all over the country under all the horticultural development programmes 
so that the ambitious goals of production and export are achieved in 
full by proper and adequate supply of saplings. 



CHAPTER X 

SEEDS 

10.1 Seed is the basic, crucial and vital input for attaining the sustained 
growth in agricultural production. In view of its importance, emphasis 
has been laid on the production & distribution of quality seeds from the 
very First Five Year Plan. The following Plan schemes are under 
implementation in the seeds division. 

(i) Creation of infrastructural facilities under N.S.C. III. 

(ii) Quality Control Arrangements on seeds including NSTC. 

(iii) Transport subsidy on seeds. 

(iv) Strengthening of Seeds Division. 

(v) Integrated Seed Development Programme (1995-96) 

(vi) National Programme for Varietal Development (1995-96) 

(vii) Streamlining Certified Seed Production of Important Identified 
Vegetable Crops (1995-96) 

10.2 Plan outlay & Expenditure for the above mentioned schemes/ 
programmes since 1992-93 are as follows:-
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10.3 The total VIII Plan outlay approved for the Seeds Division was 
Rs. 200 crores. The total approved outlay and expenditure during the 
first four years is Rs. 142.98 crores and 130.37 crores respectively. Out of 
Rs. 200.00 crores the total 8th Plan Outlay for Seeds Division is Rs. 193.50 
crores. Total approved outlay and actual expenditure during 1992-96 
for the following schemes are as under: 

1. 

2. 

3. 

4. 

National Seed Project III 

Quality Control 
Arrangement on Seeds 

Transport subsidy 
on seeds 

Strengthening of Seeds 
Division 

Approved 
Outlay 

135.51 

1.49 

1.8 

0.26 

1992-96 

(Rs. in crores) 

Actual 
Expenditure 

126.11 

0.40 

1.27 

D.OH 

Explaining the reasons for shortfall in all the schemes under seed 
division the Ministry in its written reply has stated that: 

"The total VIIIth Plan outlay approved for the Seeds Division was 
Rs. 200 crores out of which Rs. 193 crores were earmarked for NSr 
Ill. As against this, the budgetary outlay approved for schemes of 
Seeds Division during the VlIIth Plan has been as under: 

(Rs. in Crores) 

1992-93 50040 

1993-94 41.02 

1994-95 35.86 

1995-96 15.70 

1996-97 30.00 

172.98 



(1) 

(2) 

(3) 
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The decline in the budgetary outlays has been mainly on account of 
the decline in budgetary outlays for the National Seeds Project-III. As 
against an approved outlay of Rs. 193/- crores, the outlays approved 
for NSP-III during the VIIlth Plan was only Rs. 160.11 crores. The 
reasons for this are briefly summarised below: 

At the time of approval by the Public Investment. Board the total 
project cost of NSP-IIJ was Rs. 236/- crores with a total World Bank 
assistance of Rs. 202/ - crores. During 1990-91 and 1991-92, an amount 
of Rs. 43/- crores was spent under NSP-III. Therefore, the required 
outlay for the VIIIth Plan was reckoned to be R<;. 193/- crores 
(Rs. 236-Rs. 43/- crores). However, this outlay of Rs. 193/crores 
included the NABARD component of NSP-IlI. Punds for NABARD 
component were released directly by the Department of Economic 
Affairs and were not routed through DAC. Therefore, outlay approved 
under NSP-JII was in excess of the outlay required for DAC's share 
of NSP-IlI. It was assessed that an outlay of Rs. 142/- crores would 
be sufficient for utilizing the World Bank assistance and providing 
thl' doml'stic share under NSP-IlI. 

The outlay required under NSP-III was revised to Rs. 160/- crores 
owing to depreciation of the rupee owing to which the rupee funds 
available under World Bank funds increased. 

To utilize the savings under the outlay for NSP-I1I, the following new 
schemes were got approved in 1995-96. 

Integrated Seed Programme 

National Programme for Varietal 
Development 

Streamlining of Certified Seed 
Production of Important Vegetable 
Crops 

(Rs. in crores) 

11.91 

19.50 

02.17 

33.58 

As against the VIIIth Plan outlay of Rs. 33.58 crores, the 
budgetary outlay approved for these schemes during 1995-96 
and 1996-97 has been as follows: 
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Integrated Seed Development 
Programme 

National Programme for Verietal 
Development 

Streamlining Certified Seed 
Production of Important Vegetable 
Crops 

(Rs. in crores) 

3.12 

2.96 

0.76 

The shortfall in the budgetary provisions made for these schemes 
l'is-a-vis the approved outlays was due to the overall reduction 
in the allocation for Plan Schemes of the Seeds Division based 
on the reduced budget provision approved for the Department 
by the Planning Commission. The decline in budgetary outlay 
for the Schemes of the Seeds Division was, therefore, due to 
savings in the Plan Outlay for National Seeds Project-III and the 
shortfall in budgetary provisions for Schemes which were 
sanctioned to utilize the savings." 

10.4 The Overall production of breeder seed, foundation seed and 
certified seed are as under: 

1991-92 1992-93 1993-94 1994-9~ 19'J5-'J6 

Br. Seed Prod. 33<JOO 35984 36/l21 44500 42650 

(Qtls) 

Fn. Seed Prd. 3.74 3.93 4.06 4.73 4.7t'i 

(Lakh Qtls) 

Certified I 57.40 60.33 61.00 65.00 68./l0 

Quality Seed 

(Lakh Qtls.) 

10.5 It has further been stated by the Ministry that in respect of 
certain crops like oilseeds, the production of breeder/foundation seeds 
has been lower than the target fixed. 

10.6 From the details of total production of Breeder Seeds, Foundation 
Seeds and Certified Seeds, and the detail of financial allocation and 
expenditure it appears that more money was spent during the initial 
three years for producing less quantity of seeds. 
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10.7 Rxplaining the reasons for such reduction the Ministry has stated 
that it is primarily because of the following factors: 

(i) Inability of the implementing agencies to fully utilize the funds 
allocated for production of seeds. 

(ii) Inability of the State Co"ernments to lift the allocated quality of 
breeder seed with results in inadequate multiplication of 
foundation seed. 

10.8 Timely supply of quality seeds of improved varieties with 
greater potential fl)f production is one of the foremost requirements. 
To a query from the Committee regarding the reasons for declining 
trend in the budget allocation, the Department in its reply stated that 
on account of reduced requirement of budgetary outlay under the World 
Bank assisted project NSP-III, the outlay during VIII Plan was brought 
down to 160 crores. The Department also stated that owing to 
depreciation of rupee, some money in rupee terms became available 
for which 3 new schemes name by (1) Integrated Seed Programme; 
(2) National Programme for varietal development; (3) Streamlining of 
certified seed production of important vegetable crops amounting to 
Rs 33.58 crore were approved. It is further stated that the new schemes 
did not get adequate budgetary support due to overall reduction in the 
allocation for plan schemes of seeds division. 

The Committee feel that the seed sector needs to be geared up 
adequately to meet the growing demands for quality seeds. Both the 
seed production and seed distribution streams needs to be streamlined 
to ensure timely availability of seeds at the doorstep of the farmers. 
The agencies/organisations which are lacking in responsibility should 
be held accountable for the shortfalls in the production and distribution. 
The gap if any in the infrastructure in the seed sector should be bridged 
at the earliest. The Committee may be informed the steps taken to 
improve the performance of seed sector. 

Transport Subsidy on Seeds 

10.9 The main purpose of the scheme is to make seeds available in 
time to farmers of North Eastern States including Sikkim by reimbursing 
the difference in the cost of transportation of seeds by rail and road. The 
implpmenting agencies are the National Seeds Corporation, State Farms 
Corporation of India and other State Seeds Corporations. In the case of 
Assam, 50% of the differences in cost of transport by rail and road is 
provided for the quantities of seed transported to the State. In the case 
of other North-Eastern States including Sikkim, lOO°;', of the cost difference 
is subsidised for the quantities of seeds transported to these States. 
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10.10 Under this scheme the approved outlay for the 8th Plan was 
Rs. 3.00 crores. The budgetary provision made for the scheme in the first 
4 years of the 8th Plan was Rs. 1.8 crores against which an expenditure 
of Rs. 1.27 crores has been incurred. The budgetary provision for the 
scheme during 1996-97 is Rs. 030 crores. 

10.11 Hence, there has been shortfall in terms of utilization of financial 
allocation. The reasons for such shortfall as stilted by the Ministry is due 
to shortfall in the offtake of seeds in the North-Eastern States. 

10.12 However, the Committee express its dissatisfaction with the 
reasons stated by the Ministry. They feel that farmers in North-Eastern 
States are facing difficulty in getting certified seeds. There is always 
complaint that the seeds does not reach them in time. 

10.13 When asked about the provision to make available the seeds to 
the farmers in time in the North-Eastern States the representatives of the 
Department of Agriculture & Cooperation has stated during the oral 
evidence that: 

"l11ere is a special scheme running also. The transport subsidy is 
being provided. Earlier this was being given in rdation to the seeds 
produced by the two Central Corporations, namely the National Seed 
Corporation and the State Farms Corporation of India. Now the 
scheme has been extended to include other State Seed Corporations 
also. Very shortly we arc having a conference. We have also asked 
our Division to have a special meeting with the North-Eastern States 
and Sikkim to find out the problems in picking up what is available 
under the scheme because money is there, transport is there but the 
States are not in a position to avail themselves of the benefit under 
the scheme. We will consult the States and we will see whatever 
difficulties and differences art.' there, they are removed." 

10.14 The Committee observe that to make seeds available in time 
to farmers of North Eastern States at reasonable price as prevailing in 
other parts of the country, this Central Sector Scheme of transport 
subsidy on seeds has been under implementation. The Committee note 
that against an outlay of Rs. 3.00 crores for the 8th Plan, the budgetary 
provision of Rs. 1.8 crores only has been made during the first four 
years of 8th Plan i.e. from 1992-96 which is 50% of the 8th Plan outlay. 
Against Rs. 1.8 crores the actual expenditure was only Rs. 1.27 crores. 
The Committee do not approve of the under-allocation by the Planning 
Commission and the under-utilization of funds by the Department of 
Agriculture lit Cooperation. The reasons for less expenditure as stated 
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by the Ministry is due to shortfall in the offtake of seeds in the North 
Eastern States. The Committee feel that special efforts should be made 
to impress upon the farmers of the North-Eastern States about the 
advantages of using the improved varieties to enhance production and 
an action plan for this has to be drawn up. Therefore, the Committee 
desire that the Department of Agriculture and Cooperation should 
vigorously pursue this matter with the Planning Commission to allocate 
the full amount of money as proposed in the 8th Plan as well as utilize 
the whole amount actually sanctioned by encouraging the farmers of 
North East to use improved seeds. 



CHAPTER XI 

COOPERATION 

11.1 Cooperatives constitute a very important part of the country's 
agricultural system. Cooperatives are expected to Playa major role in the 
distribution of inputs and services tn the farmers on the one hand and in 
assisting the marketing and processing of agri('ultural produce on the 
other hand. 

11.2 Tl1l' 8th Plan approved outlay of all the schemes under 
cooperation is Rs. 900.00 crores. 'n1e actual allocation made by Planning 
Commission to all the schemes under Cooperation is around Rs. 550 
cmres. The Hth Plan outlay, actual allocation actual expenditure during 
the last four years i.e. 1992-96 (from Annexures) BE, RE for the year I1J95-
9h and 1996-97 are as under: 

Coop"r,UII'(' EducatIOn and 
l'r;timn~ 

«lOpI'ratll'l' Milrkptm~ & 
't"ra~e III lInd('r d"I'I'I"p"J 
Sti,t(', and U1110n 'lerritofle, 

Shul' C~Pllill participation 
III n!0p,·raIlVt· sug.lf la('lori~ 

Shim' C.'pilal Participation 
111 Cooper,ltive Spinning Mi"~ 

A'Sistance to NAFED 

Price Support / Market 
Intervention activities 
throu~h C(K'p!'ralivl' Institule5 

IntegratN CIKlp!'rative 
Development Project in 
st'1l'Cted Dislrict 

Hth Plan 
approVl'd 

ollll.IV 

3'1.1!1 

12S5(l 

),o.m 

19511 
(Rrv"edl 

NA 

25.711 

ActUJI Actll,ll 
pxpI'ndl- approvl'd 

IIlr,' hyp. 
1942-% (1'192-%) 

3 

2Hh.211 2Hh.20 

Jfi.1XI J(,.I!I 

15.1!1 I'.I!I 

NA NA 

14.19 14.13 

61 

(Rs. in crorcs) 

1l)!)S-% 
O.E. 

h.bO 

22.1k1 

91511 

2I.IKI 

'.IMI 

11.01 

4'(XI 

IU. 

h.XI 

22.1XI 

')1511 

WII 

5.1K1 

12(1.ilO 

4.lXl 

I'Nh-97 
BE 

h.6i1 

211J5 

h.fi7 

450 

lUll 

1I.5Ii 



EEC aided Project for 
Development of Cooperative 
Rural Growth Centre In Bihar 

Oil sl'ed developml'11t and 
processing with a~~istance 
from EEC 

EEC Atisisted Inland Fishery 
Project 

Development of National 
Cooperative Federation/Multi 
State Cooperative SOCIeties 

Dt-velopment of Multi 
State Cooperative Soridy 
and strengthening 
of Cooperative DiVision 

Assistance to Weakl'r 
Section Cooperative 

AssistilnCe to Women', 
Cooperatiws 

NA - Not Available 

62 

12J9 31.80 

122.27 NA 

32.27 NA 

4.00 290 

1.011 IL4~ 

1050 7.4) 

~.IIII 3.71l 

31.80 12.lX) 12.m S.UO 

NA 12.m 12.IX) 5.00 

NA NA NA NA 

2.RH 11.80 O.HO 0.90 

IIJ4 lUll I!.III 11.10 

1211 3.211 250 

<;.07 2.211 2.20 1.01l 

11.3 From the details of outlay lexpenditure w1der each scheme of 
Cooperation during the first four years of 8th Five Year Plan i.t'. from 
1992-96, it may be observed that the Government has fully utilized the 
amount sanctioned to them. This may be further observed that the 
Planning Commission has allocated Rs. 27.29 crores against Rs. 39.00 
crores from the 8th Plan outlay under Cooperative Education and Training. 
Pertaining to Cooperative Marketing and storage in under developed 
States and Union Territories, the Planning Commission has allocated only 
97.95 against the.outlay of Rs. 126.56 crarcs. With regard to share Capital 
participation in Cooperative Sugar Factories, the Planning Commission 
has sanctioned Rs. 268.20 crores against an outlay of Rs. 350.00 crores. 
Similarly under share capital participation in cooperative spinning mills 
the Planning Commission has sanctioned Rs. 36.00 crores against an outlay 
of Rs. 90.75 which is nearly 40°/., of the 8th Plan outlay. 

Hence there is large scale differences bet\-veen the 8th Plan outlay 
and actual allocation during the last four years i.e. 1992-96. 
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11.5 As per the above mentioned statement, the physical achievements 
under ICDP, schemes on marketing, producing and storage and share 
capital participation are only 5H'X" 51 % ilnd 21% of the Hth Plan targets 
respectively. In other schemes like assistance to NAfED, Development of 
Rural Growth Centre in Bihar and Share Capital participiltion in 
Cooperative Sugar Factories are seems to be satisfactory. 

11.6 The Committee note that Cooperative efforts in agriculture 
sector was initiated to check the exploitation of farmers by the private 
sector and to ensure availability of necessary inputs at reasonable prices. 
It was also intended to strengthen the cooperative marketing network 
to ensure remunerative prices to the farmers produce through market 
interventions. In respect of establishing a strong network of input 
supply-line down to the village level, barring a few states like Gujarat 
and Maharashtra, the system has not been functioning effectively. The 
Committee feels that the department should conduct a thorough study 
of this very big, but very essential ingredient of the cooperative 
movement. The country's farmers will be greatly helped, if the nceded 
inputs such as seeds, fertilizers, pesticides etc. are made available at 
the doorstep of the farmer. 

Fishermen Cooperatives 

11.7 The Committee note that in 1989 an agreement was signed 
with EEC for an Inland Coorperative Fisheries Development Project 
and an outlay of Rs. 32.27 crores was made in the Eighth Plan. The 
Committee are disappointed to note that throughout the Eighth Plan 
period the scheme was not put into operation and consequently not a 
single rupee was spent on the programme. Thl~ Committee have been 
informed that the EEC stipulated a new condition that the scheme 
could be taken up only in one State on Pilot basis and experts of their 
choice have to be appointed. The Committee find that all these four 
years, the Government could not resolve the issue of the new conditions 
and the programme remained only in papers. The Committee also find 
that there is another 100°/., Centrally assisted Programme known as 
'Assistance to Cooperatives for Weaker Sections' Programme which is 
meant for organisation of Cooperatives of Weaker Sections with a view 
to improve their economic conditions. The Committee find that there 
is no mention about organisation of fisheries cooperatives under this 
programme. Under this programme, the Committee find only 546 out 
of the Eighth Plan target 1050 societies have been assisted and only a 
sum of Rs. 5.46 crores has been spent out of Rs. 7.41 crores allocated in 
the budgets from 1992-93 to 1995-96. The Committee observe that the 
matter of organisation and development of fisheries cooperatives has 
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not been given due attention by the Government. They recommend 
that the Government should come up with a proper scheme in the 
cooperative sector for the organisation of fisheries cooperatives which 
should provide for automatic universal membership of all the fishennen 
by paying the entire share money on their behalf, as virtually nothing 
has been done in the Eighth Plan period for the development and 
sustenance of the Fisheries Cooperatives. 



CHAPTER XII 

SOIL AND WATER CONSERVATION 

12.1 The schemes under Soil and Water Conservation playa vital 
role to protect the land and enhance its productivity and also to maintain 
the ecological balance. The objectives of the variolls programmes in this 
sector are: 

(i) Prevention of land degradation; 

(ii) Reclamation of special problem areas and improvement of 
productivity; 

(iii) Building up of sound data base and information system; 

(iv) Management of land resources and human resource development 
for soil and Water Conservation programmes. 

12.2 The 8th Plan outlay (as per Annexure No.1) is Rs. 845.00 crores. 
The revised 8th Plan outlay under this sector is Rs. 741.39 (rores. The 
total expenditure during the first four years of 8th Plan i.e. from 1992-96 
is Rs. 43::1.65 crores which comes around 55.08% of the 8th Plan. Budget 
Estimates under this sector for 1996-97 is Rs. 121.00 crores. 

Soil Conservation in the Catchments of River Valley Projects (RVP) 

12.3 The scheme was launched in the 3rd Five Year Plan and is still 
continuing. The ::;cheme aims at controlling the premature siltation of 
multipurpose reservoirs and checking degradation of catchment areas 
for enhancing productivity through Soil and Water Conservation measures 
such as Contour bunding/ grading, construction of water harvesting 
structures, drainageline treatments, pasture development, afforestation 
etc. Under this scheme 50'7" of the cost is given as Central grant cmd the 
remaining 50'X, is given as loan advanced to the States. The scheme is 
being implemented in 18 States (overing 29 catchments. Presently work 
is in progress in 'about 500 watersheds. 

12.4 The 8th Plan approved outlay for the Soil Conservation in the 
catchments of River Valley Projects (RVP) is Rs. 400.00 crores. The 
approved outlay for the year 1992-93 was Rs. 45.00 crores against which 
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on expenditure of Rs. 37.70 crores was made for the year 1993-94, the 
approved outlay was Rs. 57.97 against which the Ministry could spend 
Rs. 54.97 crores. In 1994-95 the approved outlay was Rs. 60.00 crores and 
the expenditure thereof was 61.60 crores. In 1995-96 against the approved 
outlay of Rs. 65.00 crores the Department had spned Rs. 66.50 crores. In 
1996-97 the BE for this project is Rs. 65.00 crores. Hence, the total 
expenditure during the first four years of the 8th Plan is R. 220.70 crores 
which is 55.19% of the 8th Plan outlay. 

12.5 It has bcen observed by the Committee that in the first two years 
of thc 8th Plan i.e. from 1992-93 to 1993-94, there is shortfall in the financial 
achievements. Rut from 1994-95 onwards the Department has been 
utilizing more than the amount sanctioned for this project. However, the 
Committee feel conCerned to note that so far the Ministry has been able 
to spent only 505.19% of the total 8th Plan outlay for such an importnnt 
scheme for Soil Conservation in the catchments of River Valley ProjPcts 
(RVP) during the first four years of the Rth Plan which is nwant for 
controlling the premature siltation of multi purpose reservoirs and 
checking degradation of catchment areas inorder to enhance productivity. 

12.6 So far as physical target ilnd achievement under the scheme soil 
conservation in the catchment areas of River Valley projects an' concerned, 
(!\s per Annexur(' No.2) the 8th Plan target was 10.50 lakh hectare area. 
However, the achievement during the first four years of 8th Plan was 
only 5.46 lakh hectare which is arollnd 50'}-;, of the 8th plan target. 

12.7 The Committee note with concern the improper use of funds 
under the soil and water con.servation programmes and the low 
achievement levels in regard to physical targets. The monitoring of 
siltation of major/medium irrigation dams done by Central Water 
Commission has revealed that the life of these reservoirs/dams has 
decreased considerably. The Department has a scheme entitled Soil 
Conservation in the catchment areas of river valley projects which has 
been under implementation for a very long period. Besides there are a 
number of other schemes on Soil and Water Conservation also under 
which huge sums are being spent. 

The Committee recommend that a thorough review of these schemes 
should be undertaken in a time bound manner to ascertain the reasons 
for ineffectiveness of these schemes in checking the siltation of the 
reservoirs and based upon the findings a thorough restructuring of all 
Soil and Water Conservation schemes should be undertaken. This is of 
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paramount importance in view of the fact that if the siltation keeps 
taking place cutting short the life of the reservoirs, the entire irrigation 
network may go hywire endangering the country's good security. 
Effective steps should also be taken to check labuse of funds meant for 
Soil and Water Conservation works. 



CHAPTER XIII 

PLANT PROTECTION 

Integrated Pest Management Programme 

13.1 nle major thrust area in the case of Plant Protection is promotion 
of Integrated Pest Management, ensuring availability of safer Pesticides 
for sustaining Crop Production from the ravage of Pests and diseases 
and streamlining the quarantine measures for accelarting the introduction 
of new high yielding crop varieties. Emphasis is also being given for 
strengthening post-entry facilities to check tlw entry of exotic Pests, 
diseases and weeds through international trade of agricultural 
commodities. 

] 3.2 The 8th Plan outlay for this scheme (As per Annexure 3) is 
Rs. 45.00 crores. The approved outlay for 1992-93, 1993-94, 1994-95 and 
1995-96 are Rs. 6.20 crores, Rs. 6.05 crores, Rs. 13.52 crores and Rs. 8.89 
crores respectively. The total actual approved outlay by Planning 
Commission is Rs. 34.66 crores. Out of Rs. 34.66 crores the Department 
could spend only Rs. 16.74 crores which is sen:, of the amount allocated 
for this major s('heme. The BE for 1996-97 is Rs. 14.00 crores. The physical 
(1chiE'vements during 8th Plan ppriod from 1992-96, and the action plan 
for 14%-97 as stated by the Department are as under: 

rPM Cluster Demos 

II'M FFSs 

AEOs traim'J 

through IPM 

Clush'r 

demo/training 

Farmt'rs trained 

through FFS 

Master trainers 
trail1l'd through 
TOTs 

'12-93 

2 

66 

722 

1272 

Achil'vt'ml'nts 

':13-'14 '14-95 

:3 4 

236 

101 944 

2223 39/l0 

1111112 211151 

153 

71 

Total Targets 
1'1'16-'17 

95-'16 

5 6 7 

412 Mil 750 

16511 2763 3000 

71110 14735 15000 

49405 92713 90000 

414 567 320 



SMS/ AEOs trilined 
through Special 
trainings 

Sample roving 
survey 

Biocontrol 
rl'll'dses/ 
parasites/ 
predators 
(million nos.) 
Area covl'rage 

2 

9.33 

1!!92 

3.12 

72 

7.()6 

1:161 

3.29 

4 7 

462 462 

S5S 6.65 21).39 

1464 1632 63.19 IS()() 

4.23 lOY :us 

13.3 The Committee note that the Department of Agriculture ,md 
Cooperation has achieved a very low financial targets. Regarding the 
reasons for such lower utilization and the justification for spending such 
huge amount in the terminal year of 8th Plan the Department in its 
written reply has stated that: 

"Utilization of funds allocated under various schemes is evidently 
proportionately low during the beginning of the Plan period primarily 
for the following reasons: 

(i) Late sanctioning of the EPC-DSC Memos. 

(ii) Non-creation of new posts approved in the EFC/DSC Memos of 
the Schemes came in the way of establishing new Centres/Stations 
and strengthening of existing ones as approved in the ErC Memos 
consequent upon which procurement of sophisticated equipments 
vehicles, consumables, training materials etc., meant for these 
Stations had to be deferred. 

(iii) Procurement of land for construction of new buildings could not 
be accelerated due to unavoidable lengthy procedural formalities 
both at the State and Central level. 

(iv) Lengthy procedural fonnalities are also involved in obtaining 
Blue prints/Estimates towards construction of new buildings from 
the CPWD authorities and securing approval and sanctions 
thereof from the competent authorities. 

(v) Additional posts approved in the EFC/DSC Memos for the new 
Stations are likely to be created and 10 new Stations/Centres/ 
Laboratories are likely to be set up and made functional with 
commensurate infratructural facilities. 



73 

(vi) Speedy execution of work through the CPWD authorities has 
also not been possible in most of the major cases because of their 
own procedural formalities and limitations. 

(vii) Due to non-settlement of outstanding payment to States of 
Rajasthan and Gujarat on accowlt of assistance rendered to Central 
Government in combating locust menance in 1993. 

(viii) Surrender of funds provided for locust control during the years 
1993-94, 1994-95 and 1995-%. 

Even though, the utilization of funds during the preceeding 4 years 
of the 8th Plan period was not proportionate, there is a likelihood of 
higher utilization of funds during the terminal year because of the 
following reasons: 

(a) The construction agencies have accelerated the pace of utilization 
of funds; besides work on new laboratories is scheduled to 
commence during the current year. 

(b) Some of the laboratory buildings are ncar completion. This will 
pave the way for procurement of sophisticated equipment. These 
two activities should result in a significant step-up in the 
utilisation of funds under the Heads "Capital Works" and 
"Machinery and Equipment". 

(c) The Department of Agriculture and Cooperation is providing 
financial assistance as grants-in-aid to the States for the 
construction of Bio-control Laboratories and for strengthening 
the State Pesticides Testing Laboratories. The States had initial 
teething problems like identification of suitable sites and 
entrusting the work to the identified constructtion agencies. Many 
of these projects are now at take off stage. The States are expected 
to improve the utilization of funds during the current year under 
the Head "Grants-in-Aid." 

(d) Training and Demonstration under the IPM Scheme is going on 
in full swing which would ensure higher utilizcttion of funds 
provided for the purpose. 

(e) Inadequate response from States against the earmarked target." 

13.4 The Committee observed that on account of indiscriminate 
use of chemical pesticides over the years, poisonous substances have 
entered into the food chains posing a severe health hazard. The situation 
is more alarming in case of vegetable crops. The Committee noted that 
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the department has launched an ambitious programme on integrated 
pest management through which a number of IPM field schools/training 
centres have been established and demonstrations at various places are 
being organised. The effort is worth appreciating. The Committee desire 
that they may be constantly apprised of the impact of IPM Programmes 
implemented so far on reducing the use of hazardous chemicals. 

n.5 The Committee also note with concern the delays in filling up 
the posts as approved under the schemes. The authorities concerned 
should sanction t-he requisite posts without further delay so that the 
programme may be implemented effectively without constraints. The 
Committee desire that the Department should ensure that the funds 
sanctioned by the Planning Commission are fully utilised for the 
realisation of targets earmarked. 



CHAPTER XIV 

MANURE AND FERTILIZER 

14.1 To support Crop Production to reach the level contemplated, 
great stress has been laid in the 8th Plan for consumption of fertilizer. 
The details of BE, RE of 1995-96 and BE for 1996-97 are as follows: 

1. Balance & Integrated 
use of Fertilizer 

2. Fertilizer use in Low 
consumption Rainfed 
Areas 

3. Central Fertilizer 
Quality Control & 
Training Institute 
& regional Labs 

4. National Project on 
Development and use 
of Bio-Fertilizer 

5. *Teclmology Mission on 
Bill-Fertilizers 

BE 

5.00 

2.50 

2.30 

2.00 

6. Payment to Manufacturers/ 500.00 
Agencies for sale of 
decontroled Fertilizers 

(Rs. in crores) 

1995-96 1996-97 

RE BE 

5.00 5.00 

2.50 2.50 

2.18 2.1R 

2.00 6.45 

12.00 

500.00 2224.00 

• Scheme mE'rged with 'National Project on D{'velopment use of Bio Fertilizer' 

14.2 Physical targets and achievements under various schemes under 
various schemes during the first four years i.e. from 1992-96 are as 
under: 
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Balanced and Integrated use of fertilizers 

14.3 It has been stated in the consolidated Notes on Demands for 
Grants (1996-97) that the Centrally Sponsored Scheme for Balanced and 
Integrated use of Fertilizer was approved for implementation during 8th 
Plan. However, funds for this purpose was released only during the third 
quarter of 1993-94. 

With regards to the reasons for delay in implementation, the 
Department in its written reply has stated that: 

"The Centrally Sponsored Scheme on Balanced and Integrated use of 
Fertilizer was started in Annual Plan of 1991-92. However, the 
components of the scheme were revised and approved on 6.10.93 
(93-94) for the 8th plan and releases made accordingly." 

14.4 Pertaining to the physical actual targets expenditure under the 
scheme, Balanced an Integrated use of Fertilizer, the Ministry has stated 
as below: 

Component 

(a) Strengthening 
of testing 
facilities 
(No. of labs) 

(b) Demonstration 
on micronutrients 
other 
than zinc 
('OOOha,) 

(e) Trg. on Bio­
composting 
(No. of tra. 
courses) 

(d) No. of 
compost Units 

199H4 1994-95 1995-96 

Target Achieve- Target Achieve- Target Achieve-
ment ment mt'nt 

13 10 37 22 22 2 

3.6 2.0 14.2 6.24 24 

200 185 313 263 440 50 

2 2 2 
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14.5 The year-wise allocation and annual releases to the States is 
given below: 

(Rs. in lakhs) 

Allocation Release 

1991-92 433 70.00 

19Y2-93 500 149.96 

99:1-94 500 205.00 

1994-95 475 475.00 

1995-96 500 500.00 

14.6 Training on Bio Composting Unit is one of the components under 
the Scheme Balanced and Integrated use of Fertilizer. From the physical 
target and achievement statement it is observed that during the year 
1 Y94-95 the achievement pertaining to this component is very low. When 
asked regarding the reasons for shortfall the Ministry has stated in its 
written reply that: 

U Against the target of 313 trg. courses on Bio-composting unit under 
the scheme on Balanced and Integrated use of fertilizer tor 1994-95, 
the achievement was 263 trg. courses i.e. 1-14%. This component was 
introduced in 19Y3-94 in revised EFC and is picking up now. Efforts 
would be made to complete the yearly allotted targets." 

14.7 With regard to Plan Schemes of creation of infrastructure for 
small and marginal farmers, the Committee had recommended in its 
19th Report that adequate provision should be made in the RE 1995-96 
and in the BE 1996-97 and advance action should be initiated to pose this 
scheme as a newly centrally sponsored scheme for 9th Five Year Plan. 
The Department has stated that, due to resources constraints, funds are 
not available for this scheme during 1996-97 and the scheme has been 
included in the Working Group report on critical Agricultural Inputs for 
9th Five year Plan. 

14.8 Under the scheme, for payment to manufacturers/agencies for 
sale of decontrolled fertilizer, a provision of Ro;. 2224.00 crores has been 
made as non-plan BE in 1996-97. The RE (Non-Plan) in 1995-96 for the 
corresponding scheme was only Rs. 500 crores. The Committee observe 
that as a result of this the direct benefit is going to the manufacturers and 
not the farmers. They have to buy fertilizers at a higher price and. are not 
getting lt in time also. 
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14.9 When asked about the modality of giving direct benefit to the 
farmers, the representatives of the Department of Agriculture and 
Cooperation stated as under: 

'This is meant for the farming community. Urea is under control and 
the subsidy is being disbursed by the Department of Fertilizers, 
whereas for DAP and MOP, this is a concessional scheme. Here, we 
want to involve the State Governments. The State Governments should 
be able to direct the manufacturers to see to it that the benefit goes 
to the farmers. There is no other mechanism to see that this subsidy 
reaches the farmer. The price is fixed by the manufacturer and we 
insist on the manufacturer to reduce the price by Rs. 3,000 for DOP. 
Accordingly the MRP is fixed and it is distributed like that." 

14.10 In response to the Committee's recommendation in their 19th 
and 31st Reports in regard to the above, the Ministry has stated as under: 

"Under this scheme, State Governments negotiate with agencies 
concerned and arrive at a price which is most favourable to farmers 
as the concession is meant for the benefit of farmers. Deptt. of 
Agriculture and Cooperation ensures that the amount is reimbursed 
to the manufacturers only after the sales have been made to the 
farmers and verified by State Governments/U.Ts." 

14.11 TI1e provision under the Non-Plan Scheme has been enhanced 
from Rs. 500 crore to Rs. 2224 crore during 1996-97 on account of 
enhancement in rates of concession on decontrolled fertilizers. Coming 
to Plan Schemes far 1996-97, the Division placed a demand for Rs. 2637 
crares against which an amount of Rs. 16.00 crures has been approved. 

14.12 For maintaining the fertility/productivity of soils, integrated 
and balanced use of fertilizers and manures in a must. Over the years, 
due to increase in use of chemical fertilizers and decline in the use of 
manures, soil health has greatly deteriorated. The situation has been 
further compounded by the decontrol of phosphatic and potassium 
fertilizers, as due to steep hike in the prices, the fanners are unable to 
use the phosphate and potassium fertilizers in the year 1991-92, with 
the intention of strengthening of testing facilities, demonstrations on 
micronutrients, training on bio-composting and establishing compost 
units. The Committee noted that the physical and financial targets 
envisaged under this scheme were very small compared to the 
countrywide need for promoting Balanced and Integrated use of 
Fertlizers. The Committee would like to know the impact of the limited 
efforts made under the scheme. 

14.13 The Committee also strongly feels that in view of the every 
increasing cost of chemical fertilizers, organic farming should be 
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encouraged in a big way through a planned and determined effort. The 
Committee, therefore, recommends that the department may undertake 
a thorough analysis of what all needs to be done to maintain the soil 
health and its fertility/productivity and formulate necessary schemes/ 
programmes accordingly. 

14.14 With regard to the scheme for development of infrastructure 
to assist the small and marginal farmers, the Committee are happy to 
note that as per the recommendation of the Committee in its 19th and 
31st Reports, the Ministry has included this matter in the working 
Group Report on critical Agricultural Inputs for 9th Five Year Plan. 
However, the Committee express their concern over non-inclusion of 
this scheme in budget Estimates for 1996-97 on ground of resource 
constraints. The Committee deplore the Planning Commission apathetic 
attitude towards the small and marginal farmers in this regard. 

The Planning Commission have failed to appreciate that these 
farmers cannot afford to use other fertilizers which have become very 
costly and would have to depend on phosphatic and pottasium 
fertilizers offered at concessional rates under the scheme. By 
discontinuing the scheme, the Committee feel that the goals set for 
agricultural development during the 8th Plan stand gravely jeopardised. 
The Committee therefore, expect a reasonable and liberal apporach to 
be adopted by the Planning Commission to include this scheme in 
9th Five Year Plan as a revolving scheme with replenishment of funds 
instead of organising it as a scheme with one time special assistance. 

14.16 In regard to the scheme of concession on sale of de-controlled 
phosphatic and potassium fertilizers, the Committee note that this 
scheme is being implemented by the Department of Agriculture and 
Cooperation since 1992-93, whereby the manufacturers/importers sell 
the decontrolled fertilizers at a reduced price. The provision in this 
regard has been enhanced from Rs. 500 to Rs. 2224 crores during 
1996-97 on account of enhancement in rates of concession offered on 
decontrolled fertilizers. With a view to ensuing that the intended 
benefits under the scheme actually reach the farmers and the fertilizers 
reach them in time, the Committee feel that the Government should 
appropriately intervene for slashing down the prices fixed by 
manufacturers so that farmers could easily afford the prices as well as 
for supplying the fertilizers to farmers in time. 

NEW DEIHl; 

26th August, 1996 
4 BIUldra, 1918 (Saka) 

SANTOSH KUMAR GANGWAR, 
Chairman, 

Standing Committee on Agriculture. 
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At the outset Chairman (AC) welcomed the Members to the sitting 
of the Committee and requested them to take up the adoption of the 
Draft Report on Demands for Grants 1996-97 in respect of Ministry of 
Agriculture, Department of Animal Husbandry and Dairying and 
Department of Agriculture and Co-operation. 

The Draft Reports were considered one by one and unanimously 
adopted without any change. 

The Members of the Committee, thereafter, authorised the Chairman 
to present the Reports on Demands for Grants 1996-97 in respect of 
Ministry of Agriculture, Department of Animal Husbandry and Dairying 
and Department of Agriculture and Co-operation to the House on a date 
and time convenient to him. The Committee decided to hold next Sitting 
of the Committee on 10th September, 1996 to decide the future course of 
action. 

The meetinx then adjourned. 
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